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ekuuh; v/;{k ¥ 3@ smueT dieT B W& T | MU IcHe AT
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ekuuh; v/;{k § faoms S, emg o U €1 98 SSU S|
IS §E H B R MY E ey
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3TN BT JUTe HRART § AR Wew & I o feerarar 2|
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(@) ¥ @) I I8 &4 el BIaAl 9 9 FafRd § S 9Rd
WRAR & e HAel & JH g IR ool WRBR & 8] A7l
;

Tgl R fastelt @ oMyt fAfed oy afes (TiEus)
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lyXud d

Tele: 25691966 SPEED POST
Garrison Engineer (Utility)

Elect Supply

Delhi Cantt-10

4100/EC/ 16/E4 01 Jun2018

Govt. of National Capital Territory of Delhi
(Department of Power)

Delhi Secretariat 8th Level, B-Wing,

|.P. Estate New Delhi-110002

ISSUE OF NEW ELECTRICITY CONNECTION TO JUGGI
JHOPDI ADJOINING CANTONMENT AREA

1. Reference your letter No. F.I 1{85)/2016/Power/LS&RS/1460 dt
30.05.2018.

2. Parawise replies as asked in above ref ietter are as under:-

Para 3(a): At present MES can not provide any electric supply to
Juggi Jhopdi as mentioned in above cited letter. Necessary
approval of MoD is required.

Para 3(b):  Notapplicable.
Para 3(c): Not applicable.

Para 3(d):  Yes, But only designed for authorized load and have no
capacity for additional load.

Para 3(e): No, There is no provision
Para 3(f): Not Applicable.
(Ariz Ahmed, IDSE)
EE
Garrison Engineer
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ekuuh; Atk e=h & § sar a1 €1 S A SEH B A fegd
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1.

ST H Al ufoMT e Ao 39 AT & dgd
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S, /3fda der nfdfe wu ¥ HEGR T @& faenfiar

@ forg e gferr & gfaar Miged U™ @l S
€;

(@) M BN ® YIaE Bg 99 2015—16 H 32717, dY
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OFFICE OF THE PROJECT DIRECTOR (RURAL
DEVELOPMENT)
DEVELOPMENT DEPARTMENT
GOVERNMENT OF NCT OF DELHI
GROUND LEVEL, KASHMERE GATE ISBT, DELHI

No.4/(63)PDRD/AdmN/2017/151-200 Dated: 10-01-2018
OFFICE MEMORANDUM

In supercession of all previous orders/fOMs and consequent upon
constitution the Delhi Village Development Board(DVDB)in place of erstwhile
Delhi Rural Development Board (DRDB), the Competent Authority is pleased
to notify the following Standard Operating Procedure (SOP) for dealing with
project proposals related to the rural and urban villages to be dealt by the Rural
Development unit of Development Department, which are recommended bv
Hon”ble MLAs/ Hon”ble MPs:-

I.  The area MLA/MP shall give a request for the proposed work/ scheme,
alongwith the estimate of the said scheme by the Executing Agency, to the
Rural Development:

(A) WORKS TO BE UNDERTAKEN BY THE RD UNIT:

The following nature of works may be recommended by the Hon” ble MPs/
MLAS in the rural and urban villages of NCT of Delhi in Lai Dora areas, sizra
roads and public utilities on Govt, land, except in unauthorized colonies of anv
status and resettlement colonies and JJ bastis falling under the jurisdiction of
DUSIB:-

(i) Construction of approach roads/ link roads/ village roads.
(i) Development of Ponds/ Water Bodies.

(i) Development of cremation grounds, parks, playgrounds, vyamshalas,
village libraries.
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(iv) Construction of drainage facilities.

(v) Construction/repair/ maintenance of chaupals, baratghars, community
centres.

(vi) Other need based works, like drinking water facility; street lights etc.

The works will be executed by the land/asset owning agency as far as
possible. Works will be carried out by the Executing Agency which had done
it earlier or by any other agency only after obtaining the NOC from land/asset
owning agency/ previous Executing Agency, as the case may be.

(B) WORKS NOT TO BE UNDERTAKEN BY THE RURAL
DEVELOPMENT:

() Constructions/repairs/maintenance works of schools falling in the
domain of Directorate of Education/MCD:

(i) Constructions/repairs/maintenance works of dispensaries/primary health
centres/hospital, falling in the domain of Health Department/MCD;

(i) Constructions/repairs/maintenance works of Anganwadis, etc. falling
in the domain of Social Welfare Department, &

(iv) Constructions/repairs/maintenance works of Election Department/State
Election Commission

2. The Rural Development unit shall acknowledge the receipt of only those
project proposals of Hon”ble MPs/MLAs, which are accompanied by
detailed estimates prepared by the Executing Agency. It is made clear here
that project proposals, which are not accompanied by detailed estimate
shall not be accepted by the Rural Development unit.

3. The project proposals alongwith detailed estimates prepared by the
concerned Executing Agency will be forwarded by the Rural Development
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4.

unit to the concerned DM within 10 days of its receipt for seeking land
status/encroachment report/litigation report, on the nine point proforma
given in (4) below:

After receipt of the case file from the Rural Development unit, the Revenue
Dept. shall give a clear report and recommendation on the noting nortion
covering following points:-

() Revenue records of the land for the proposed work (specific to sizra/
non-sizra status);

(i) Total area of the land,

(i) Ownership of the land;

(iv) Status of the land;

(v) Whether the land has been fenced/ walled earlier? If so, details thereof;
(vi) Litigation position of the land, if any, with details thereof;

(vii) Status of encroachment(s), if any, with details thereof;

(viif) Whether the village is Rural or Urban, Unauthorised Colony of any
status, Resettlement Colony, JJ Basti and

(iX) Whether the work is required in public interest and specific
recommendations of the DM thereof.
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GOVT. OF NCT OF DELHI
DIRECTORATE OF HIGHER EDUCATION
B-WING, 2ND FLOOR, 5 SHAM NATH MARG, DELHI-110054

HIGHER EDUCATION AND SKILL DEVELOPMENT
GUARANTEE SCHEME FOR PURSUING HIGHER
EDUCATION IN DELHI

1. INTRODUCTION

Government of NCT of Delhi, as a part of its 70 Action Points, has
envisaged a Higher Education and Skill Development Guarantee Scheme
for students who wish to pursue diploma or degree level courses or specified
skill development courses in Delhi and have done their class X and class
XII from Delhi. For courses for which the qualifying examination is class
X, students who have done class X from Delhi will be eligible under the
scheme. Under the scheme, bank loans upto Rs.10 lakhs taken by the
students will be provided guarantee through a Higher Education and Skill
Development Credit Guarantee Fund to be created by the Government for
providing guarantee to the banks in case of default. Students will not be
required to furnish any collateral or margin money and the scheme will be
universal in nature regardless of the student”s background.

2. OBJECTIVE OF THE SCHEME

The Higher Education and Skill Development Guarantee Scheme outlined
below aims at providing financial support from the banking system to
meritorious students for pursuing higher education in Delhi and pursuing
recognized degree or diploma level courses or skill development courses
from Central /State Govt. Universities /Institutions located outside Delhi,
within India. The main emphasis is that a meritorious student is provided
with an opportunity to pursue higher education with the financial support
from the banking system with reasonable and affordable terms and conditions.
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4.

SALIENT FEATURES OF THE HIGHER EDUCATION CREDIT
GUARANTEE FUND

The scheme envisages creation of a corpus of Rs. 30 Crores called the
Higher Education and Skill Development Credit Guarantee Fund (hereinafter
referred to as the Fund), initially which will be used to provide appropriate
guarantee. The said corpus fund shall be managed by the Delhi Higher
Education and Skill Development Credit Guarantee Fund Trust. This Trust
shall give guarantee to the banks/ financial institutions for providing education
loan to students within the limit (limited to the corpus with the Trust for the
purpose). Banks Wishing to avail of this facility will have to pay an Annual
Guarantee Fee (AGF) of 0.5% of the outstanding amount as on the date
of application of the guarantee cover upfront to the front within 30 days
from the date of Credit Guarantee Demand Advice Note (CGDAN) of
guarantee fee. All subsequent AGFs could be collected on the basis of the
outstanding loan amount as at the beginning of the financial year. On default
of the loan and invocation of claim, the Fund shall settle 75% of the claims
(out of the 100% of total amount under default) after the credit facility has
been recalled and the recovery proceedings have been initiated under due
process of law and the balance 25% of the claim, if any, shall be paid after
conclusion of the recovery proceedings and ascertaining the net/final loss
incurred by the lending institution. The scheme shall be confined to education
loans sanctioned by Member Banks of Indian Bankers Association (IBA)
or other Banks/Financial Institutions as identified by Govt, of NCT of
Delhi.

ELIGIBILITY CRITERIA

4.1 Students Eligibility

»  Students who wish to pursue diploma or degree or specified skiii
development courses in Delhi and have cone their Class-X and Class
-X11 from Delhi arc eligible under this Scheme. For courses for which
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the qualifying examination is Class-X, students who have done Class-
X in Delhi would be eligible under this Scheme. Students who are
children of employee”s of Govt. of NCT of Delhi or Officials/
government servants who are posted with the Govt..of NCT of Delhi
are also eligible under this scheme.

*  The student should have secured admission to a higher education
course or specified Skill development courses (diploma or degree
including bachelors, Masters and Doctoral Degree) in recognized
institutions in Delhi through Entrance Test/ Merit Based Selection
process after completion of Secondary Examination/Senior Secondary
Examination/required qualifying examination.

»  The guarantee would be available, for loans for all recognized
diploma/degree courses from Government Institutions /Universities
and constituent colleges of University of Delhi. It would also be
available for Private/ Self-financed Institutions located in Delhi
having NAAC/NBA/SFRC grading. The department will persuade
all the Private Institutions to get accreditation from NAAC/NBA.
Till such time, grading as given by the Third State Fee Regulatory
Committee (SFRC) set up by. Directorate of Higher Education
and Directorate of Training & Technical Education may be used
for Private Institutions, since this grading is based on the
infrastructure, faculty and academic standards of the institutions
as also the costs being incurred by it.

* Itwould also beavailable foi” Institutions of Technical/Training Skill
Development such as courses by World Class Skill Centre or
any other technical training/skill development institutions specified
by the Government of NCT of Delhi.

* Itwould also be available to those students who have passed out
10th and 12 from Delhi and are pursuing recognized degree or
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diploma level courses or skill development courses from Centra!
/Slate Govt. Universities /Institutions located outside Delhi, within
India.

»  Other reputed and recognized Institutions may be considered on
the basis of employability.

*  The Private Institution in which admission has been secured should
have NAAC/NBA grading. Since presently all institutions do not
have NAAC/NBA grading, SFRC grading will also be considered
for a limited period.

* For private institutions having NAAC/NBA accreditation, minimum grade of A or B is
required.
** For private institutions having SFRC grading, A+ or A is required.

(SFRC grading has been given by the 3rd State Fee Regulatory Committee (SFRC) and
is based on various parameters including infrastructure, faculty and academic standard.
Institutions are advised to get NAAC/NBA accreditation at the earliest).

Note:

It would be in order for banks to consider a meritorious student (who qualifies for
a seat under merit quota) eligible for loan under this scheme even if the student
chooses to pursue a course under Management Quota.

4.2 Courses Eligible for Studies in Delhi: (Indicative list)

*  Approved courses leading to graduate/ post graduate degree and PG
diplomas conducted by recognized colleges/universities recognized by
UGC/Government/AICTE/AIBMS/ICMR etc.

* Courses like ICWA, CA, CFA etc.
*  Courses conducted by IIT, NIFT, NLU, IIFT etc.

* Regular Degree/Diploma courses like aeronautical, pilot training,
shipping, including those run by Polytechnics etc., degree/diploma in
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Note:

nursing, physiotherapy or any other discipline approved by Director
General of Civil Aviation/Shipping/Indian Nursing Council or any other
regulatory body as the case may be, if the course is pursued in Delhi.

Skill Development Courses as may be specified by Govt. of NCT of
Delhi.

1. The above list is indicative in nature. Banks may approve other job oriented
courses leading to technical/professional vocational/other degrees, post graduate
degrees/diplomas offered by recognized institutions under this scheme.

2. Courses other than the above offered by reputed institutions may also be
considered on the basis of employability.

3. The guarantee would be available for loans for only those institutions whose fee
is regulated by the Government.

5. EXPENSES CONSIDERED FOR LOAN

V.

Vil

Fee payable to college++/ school/ hostel*
Examination/ Library/ Laboratory fee
Insurance premium for student borrower

Caution deposit, Building fund / refundable deposit supported by
Institution bills/receipts. **

Purchase of books/ equipment / instruments / uniforms***

Purchase of computer at reasonable cost, if required for completion
of the course***

Any other expense required to complete the course - like study tours,
project work, thesis, etc.***
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viii. While computing the loan required, scholarships, fee waiver etc., if
any available to the student borrower may be taken into account, ix.
If the scholarship component is included in the loan assessment, it
may be ensured that the scholarship amount gets credited to the loan
account when received from the Government.

Notes:

++ For courses under Management quota seats considered under the scheme, fees as
approved by the State Government/Government approved regulatory body for payment
seats will be taken, subject to viability of repayment.

* Reasonable lodging and boarding charges will be considered in case the student
chooses / is required to opt for outside accommodation.

** These expenses could be considered subject to the condition that the amount does
not exceed 10% of the total tuition fees for “the “entire “course””.”-

*** |t is likely that expenditure under Item Nos. vi, vii & viii above may not be available
in the schedule of fees and charges prescribed by the college authorities. Therefore, a
realistic assessment may be made of the requirement under these heads.

6. QUANTUM OF FINANCE

Need based finance to meet the expenses worked out as per para 5 above
will be considered taking into account margins as per para 7 subject to the
following ceiling:

Studies in Delhi - Maximum upto Rs. 10 lakhs.

*  Ordinarily loans upto Rs. 7.5 lakhs where conditions as prescribed
under the Credit Guarantee Fund Scheme for Education Loans
(CGSEL) of Gowt, of India are satisfied can be granted by the Banks,
under the Gowt, of India scheme as and when the same becomes
operational.

*  However loans above Rs. 7.5 lakhs & upto Rs. 10 lakhs and loans
in respect of Private Institutions which presently do not have NAAC
accreditation as required under Govt, of India scheme but have SFRC
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grading of A+ or A and otherwise satisfy the requirements under the
scheme of Govt, of NCT of Delhi will be covered under this scheme

7. MARGIN
Upto Rs. 10 lakhs - Nil
8. SECURITY
Upto Rs. 10 lakhs Parents/legal guardians to be joint borrower(s).
No security
Note:-

The loan documents should be executed by the student and the parent/ guardian as
joint-borrower.

9. RATE OF INTEREST

Interest to be charged at rates linked to the Base rate as decided by
individual banks

*  Simple interest to be charged during the study period and up to
commencement of repayment. The maximum interest rate to be charged
in Base Rate + 2%.

Note:-

Servicing of interest during study period and the moratorium period till commencement
of repayment is optional for students. Accrued interest will be added to the principal

amount borrowed while fixing EMI for repayment.
10. APPRAISAL /SANCTION/ DISBURSEMENT

»  Applications will be received either directly at bank branches or through
on-line mode. Upon receipt of application, standard acknowledgement
giving a reference number will be issued. The acknowledgement will
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contain contact details of the bank official who, could be contacted
in case of delay in disposal of application.

Domicile Certificate issued by the Tehsildar (Executive Magistrate),
Revenue Department, Govt, of NCT of Delhi, will be accepted by the
Banks as proof of domicile, if required.

Normally, sanction/rejection will be communicated within 15 days of
receipt duly completed application with supporting documents.

In the normal course, while appraising the loan, the future income
prospect of the . student only will be looked into.

State Level Bankers Committee (SLBC) will provide information
regarding loans » sanctioned under the Govt, of India scheme to
students of Delhi on quarterly basis.

Rejection of loan application, if any, shall be done with the concurrence
of the controlling authority of the branch concerned and under intimation
to the Directorate of Higher Education, Delhi and conveyed to the
student stating reason for rejection.

Students may submit their loan applications either at the bank branches
near the residence of parents or to the educational institution. However,
after the loan is sanctioned, the cases would be transferred to the
bank branch near the institution for follow up with student / institution.
The KYC compliance for the puipose has to be done by the branch
nearest to the residence of parents.

The loan to be disbursed in stages as per the requirement/ demand
directly to the Institutions/ Vendors of equipment / instruments to the
extent possible.
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The Directorate of Higher Education in collaboration with State Level
Bankers Committee will set up a portal to monitor the entire process.
Loans sanctioned will be immediately uploaded on the Portal.

Recovery proceedings by Banks will also be monitored by the Dte.
of Higher Education and Banks will upload the information regarding
recovery and default status every six months.

Grievance Redressal Committee will be formed which will be headed
by Director, Higher Education with one member each from Indian
Bankers Association (IBA), Lead Bank, Canara Bank to handle any
complaint, grievances including those relating to cases rejected by
Banks. The committee will meet on a monthly basis or as frequently
as may be necessary.

11. REPAYMENT

Repayment Holiday / Moratorium - Course period + 1 year.

If the student is not able to complete the course within the scheduled
time, extension of time for completion of course may be permitted for
a maximum period of 2 years. If the student is not able to complete
the course for reasons beyond his control, sanctioning authority may
at his discretion consider such extensions as may be deemed necessary
to complete the course. In case the student discontinues the course
midway, appropriate repayment schedule will be worked out by the
bank in consultation with the student/parent.

The accrued interest during the repayment holiday period to be added
to the principal and repayment in Equated Monthly Installments (EMI)
fixed.

1% interest concession may be provided by the bank, if interest is
serviced during the study period and subsequent moratorium period
prior to commencement of repayment.



dRifhd wel & fofgd S 99 16 53, 1940 (1)

*  Repayment of the loan will be in equated monthly installments for a
period of 15 years for all categories.

*  While EMI based repayment is the generally accepted practice, many
times the salary levels at the start of the career may not facilitate
comfortable payment of EMI in certain cases (e.g. professionals like
Doctors). Telescoping of repayment with stepped up installments with
passage of time may be considered in such cases.

Note:-

No prepayment penalty will be levied for prepayment of loan any time during the
repayment period.

12.

13.

INSURANCE

Banks may arrange for life insurance policy for the students availing
Education Loan. Individual Banks may work out the modalities with
insurance companies. Schemes such as Pradhan Mantri Jeevan lyoti Bima
Yojna (PMJJBY) and Pradhan Mantri Suraksha Bima Yojna (PMSBY)
may be availed to ensure reasonability of premium and to cover the loan
and act as a safety net for the parents.

FOLLOW UP/ MONITORING

Banks will contact college / university / institutional authorities to obtain
progress report on the student at regular intervals in respect of those who
have availed loans. The UID number issued by UIDAI /PAN may also be
captured in bank”s system. Immediately on a loan becoming a Non-
performing Asset (NPA), this UIDAI/AADHAAR linkage could be used
to deny benefits of any project or scheme of Government of NCT of Delhi
to an individual. Banks may enter into Memorandum of Understanding
(MoU) with the educational institutions to provide the educational loans to
the students if so desired. However the student will have the freedom to
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approach any Bank as per his/her choice/convenience. There may be an
annual review of the. asset quality of educational loans between banks and
educational institutions.

14. No processing charges may be levied on the loans sanctioned under
the scheme.

15. OTHER CONDITIONS:

151

15.2

15.3

154

Sanction of loan to more than one child from the same family

Existence of an earlier education loan to the brother(s) and/or sister(s)
will not affect the eligibility of another meritorious student from the
same family obtaining education loan as per this scheme from the
bank.

Minimum Age

There is no specific restriction with regard to the age of the student
to be eligible for education loan. However, if the student was a minor
while the parent executed Documents for the loan, the bank will
obtain a letter of ratification from him/her upon attaining majority.

Top up loans

Banks may consider top up loans to students pursuing further studies
within the overall eligibility limit, if such further studies are commenced
during the moratorium period of the first loan. The repayment of the
loan will commence provided under the scheme.

Joint Borrower

The joint borrower should normally be parent(s)/guardian of the student
borrower. In case of a married person, joint bonower can be either
spouse or the parent(s)/parents-in-law.
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15.5

15.6

15.7

15.8

No Dues Certificate

No dues certificate will not be insisted upon as a pre-condition for
considering education loan. However, banks shall obtain a declaration/
an « affidavit confirming that no loans are availed from other banks.

Disposal of loan application

Loan applications have to be disposed of in the normal course within
a period of 15 days to 1 month, but not exceeding the time norms
stipulated for disposing of loan applications under priority sector
lending.

Credit Score

In case of default of loan credit score such as Credit Information
Bureau (1) Ltd. (CIBIL) of parents as well as students will be affected
which will adversely impact their capacity to take future loans as well
as increases the cost of loan.

Furnishing of Documents

Students shall have to furnish to the Banks authenticated copies of
documents related to their academic performance sheet, if so desired
by the Banks.

15.9 Sharing of Student’s Progress Reports by Institutions.

In order to reduce the possibility of deliberate default, the Educational
/ Technical Training/ Skill Development Institutions will be involved in
the process. They will share progress reports of the students who
have taken loans with the banks, at regular intervals, if so desired by
the Banks.
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
DIRECTORATE OF EDUCATION
(PRIVATE SCHOOL BRANCH)
OLD SECRETARIAT, DELHI - 110054
No.F.DE-1S(211)/PSB/2017/ 18110-115 Dated: 25-08-2017
ORDER

Subject: Special Inspection of Private Unaided Recognized Schools as
recommended by the Justice Anil Dev Singh Committee.

Pursuant to the recommendations of Justice Anil Dev Singh Committee
(“Committee ) constituted by the Hon”ble High Court vide judgment dated 12
08 2011 in WPC 7777/2009 and in exercise of the powers conferred by
Section 24(2) of Delhi School Education Act and Rules 1973 | SAUMYA
GUPTA Director (Education), hereby direct Deputy Directors of Education
(Districts) to again conduct Special Inspection of all the 75 Private Unaided
Recognized Schools (list attached) in order to collect the following documents
to determine the amount of refund due of excess fee (if any) collected by the
school for implementation of 6th Pay Commission Recommendations

1  Following documents are to be collected from the school for the period
FY 2006-07 to Fv 2010-1 tduly certified by the school Manager/ Principal

I.  Audited financial statements i e balance sheet, income and expenditure
account .inn receipts and payment account along with schedules,
annexures notes to accounts and significant accounting policies thereto
and audit report of the respective Financial Year

il.  Budget estimates submitted with DoC and Statement of fees submitted
by the school to the Director i.e. List of fees charged by the school
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V.

Vil.

in the form of tuition lees development fees, activity fees, transport
fees, library fees, any other earmarked levies etc (Fee Structure of the
School) i.e. documents filed under Rule 17(3) and Rule 180f3i to
Directorate of Education

Staff register and statement showing the date and amount of
disbursement of salaries along with proof of payment ot salary and
arrears (if any)

Details of Fee paying students (class wise number of students)

Fee receipts issued by the school (2 samples of Fee receipt of each
class each year

Cash Book and/or Cash Ledger, Bank book and/or bank ledgers
Bank statements and Bank reconciliation statements.

Reconciliation statement of fee as per Financial Statements with Fee
structure & Student Strength (Fees as per Financial Statements = No
of Fee paying students x Fee per student per month x12) This
calculation should be clone for each head of fee charged by the
school and any difference therein should be properly explained

2 Following documents are to be collected from the school for trie period
FY 2011-12 to Ft 2016-17 duly certified by the school Manager/ Principal

Audited financial statements i e balance sheet income and expenditure
account 3rd receipts and payment account along with schedules
annexures notes to accounts and significant accounting policies thereto
and audit report of the respective Financial Year

Budget estimates submitted with DoE and Statement of fees submitted
by the school to the Director i.e. List of fees charged by the school
in the form of tuition fee & development fees activity fees transport
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fees, library fees, any other earmarked levies etc. (Fee Structure of
the School)

iii. Details of Fee paying students (class wise number of students)

In addition to the above mentioned documents, the following information
should also be collected duly certified by the school Manager/ Principal:

S.No. Query

1. Whether the school has implemented the recommendations of the 6th
Pay Commission?

2 if the answer to question No.1 is in the affirmative please provide the
following information (separate sheets may be used)

(i) With effect from which date is the increased salary to staff being
paid? (Actually)

(i) Furnish the details of salary payment to staff pre and post
implementation of the 6th pay commission

(i) Furnish the details of payment of arrears of salary to staff
consequent to implementation of the 6th Pay Commission i..e
w.e.f. 01 01 2006 till the month of actual implementation.

3. Whether the school has increased the fee of the students consequent
to implementation of the 6th Pay Commission in terms of the Order
No F.DE. 15(56)/Act/2009/778 dated 11 02.2009 of the Director of
Education

4. If answer to question No.3 is in affirmation, please provide the
following information (separate sheets may be used):

(1) With effect from which date was the fee increased?
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(i) Furnish the details of fee charged from the students class wise
indicating the number of students in each class, pre and post such
Increase.

(i) Furnish the details of arrear fee charged from the students”
consequent to implementation of the 6th Pay Commission

5 Whether the school is charging development fee?

6 If answer to question No 5 is in affirmative, kindly provide the following
information/details.

(1) Year wise collection of development fee from 2006-07 to 2010-
11

(i) Year wise utilization of development fee from 2006-07 to 2010-
11 Please; provide the amount of expenditure incurred under
specific heads, out of development fee.

(i) How development fee is treated in the accounts i.e whether it is
treated as a revenue receipt of as a capital receipt

(iv) Whether separate depreciation reserve fund is maintained for
depreciation on assets acquired out of development fee

(v) Whether depreciation reserve fund and un-utilized development
fund are kept in earmarked bank account or FDRs or investments
If yes please provide details thereof.

The aforesaid exercise of collection of documents from the schools shall
be completed within 5 days from the date of receipt of this order by the
respective DDEs of all the schools falling in their jurisdiction from the list of the
schools attached These documents will be examined in the office of DDE
District with the assistance of deployed Chartered Accountant (CA)
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All the schools concerned shall render all possible assistance to the inspection
team as directed by the Honble High Court in its judgment dated 12.08.2011
in WPC 7777/2009 ana also in terms of Rule 184 of DSEAR 1973.

Further the following Chartered Accountants are deployed with the District
Authorities as per the details mentioned below against the name of the districts
for examining the documents/ records collected from the schools by DDEs
concerned in order to facilitate DDEs to arrive at conclusion that the school
needs to refund of excess fee to the parents with 9% interest per annum

Sl Number of District Name of Chartered Accountants
No.  Schools deployed w.e.f. 31st
August 2017

I 6 East Ms. Aditi Bhartiya

I 25 North East Mr. Ajay Sharma & Mr Nishank
Tyagi & Mr Mridul Sood

" 1 North Ms. Aditi Bhartiya

v 4 North West Ms. Satinder Kaur

\Y 6 North West B Ms Satinder Kaur

VI 5 West A Mr. Nirbhay Mishra

VII 3 West B Mr Dhiraj Koirala

VIII 12 South West B Mr Vannder Gupta

IX 4 South Mr Ajay Sharma

X 2 South WestA Mr Ajay Sharma

Xl South East Mr Ajay Sharma

Xl 1 Central/New Delhi  Mr Ajay Sharma
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The DDE concerned shall supervise the overall exercise and furnish the
school wise report along with proper recommendation on the issue whether the
case of refund is made out or not If refund is recommended the amount of
refund needs to be specified along with 9% interest per annum taking into
account npple effect on fees in subsequent years. The Deputy Director Education
while examining the accounts of the school shall take into consideration the
funds available with the school and the principles laid down by the Hon”ble
Supreme Court in case of Modern School and Action Committee Unaided
Private School as explained m the judgement dated 12 08.201 1 of Hon”ble
High Court in 7777/2009 along with orders dates 11 02 2009 of this Directorate

The report or the above said matters should be furnished by 18th September
2017 positively so that further course of action may be taken at the Headquarter
level

This may be given lop priority as the Hon ” ble High Court is monitoring the
compliance of the recommendation of the Committee

Non-compliance of this order shall be viewed very seriously.

(SAUMYA GUPTA), IAS
DIRECTOR (EDUCATION)

1. All DDEs (Districts), Directorate of Education
2. All the Schools Concerned as per list attached

No.F.DE-15(211)/PSB/2017/18110-115 Dated: 25-08-2017
Copy to

1  PAto Secretary Education
2 PAto Addl DE(PSB)

3 Secretary to the Committee
4 All CA concerned.

(YOGESH PRATAP)
DY. DIRECTOR OF EDUCATION (PSB)
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GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
DIRECTORATE OF EDUCATION
(PRIVATE SCHOOL BRANCH)
OLD SECRETARIAT, DELHI-110054

No.: DE.15 (318)/PSB/2016/19786 Date: 17-10-17
ORDER

Subject:- Guidelines for implementation of 7th Central Pay Commission’s
Recommendations in Private Un-aided Recognized Schools of
Delhi.

In continuation of this Directorate >s Order No.DE.15(318)/PSB/2016/18117
dated 25/08/2017 and in exercise of the powers conferred under section
17(3)and section 24(3), of the Delhi School Education Act, 1973 read with sub
sections 3, 4 and 5 of Section 18 of the Delhi School Education Act, 1973 and
with rules 50, 177 and 180 of the Delhi School Education Rules, 1973 and in
continuation of the previous ordersNo.DE.15/Act/Duggal.Com/203/99/23039-
23988 dated 15.12.1999, F.DE 15/Act/2K/243/KKK/883-1982 dated
10.02.2005, DE. 15/Act/2006/738- 798 dated 02.02.2006, relevant paras of
F.DE/15 (56)/Act/2009/778 dated 11.02.2009, F.DE-15/ACT-1/WPC-4109/
13/6750 dated 19.02.2016, F.DE- 15/ACT-1/VVPC-4109/PART/13/7905-
7913 dated 16.04.2016 & F.DE/PSB/2017/16604 dated 03/07/2017, 1, Saumya
Gupta, Director of Education, hereby issue following directions to all the Unaided
Private Recognized Schools in the National Capital Territon/ of Delhi for the
implementation of 7th Central Pay Commission *s Recommendations under Central
Civil Services (Revised Pay) Rules, 2016 with effect from 01.01.2016.

1. General Instruction for ALL Private Unaided Recognized Schools,
irrespective of land status:-

(@ A fee hike is not mandatory for recognized unaided schools in
the NCT of Delhi.
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(b)

©

(d)

©)

(f)

©

()

All schools must, first of all, explore the possibility of utilizing the
existing reserves to meet any shortfall in payment of salaries and
allowances, as a consequence of increase in the salaries and
allowances of employees.

The schools should not consider the increase in fee to be the
only source of augmenting their revenue. They should also venture
upon other permissible measures for increasing revenue receipts.

Interest on deposits made as a condition precedent to the
recognition of the schools and as pledged in favour of the
Government should also be utilized for payment of arrears in the
present case.

A part of reserve fund which has not been utilized for years
together may also be used to meet the short fall before proposing
a fee hike.

Fees/funds collected from the parents/students shall be utilized
strictly in accordance with rules 176 and 177 of the Delhi School
Education Rules, 1973. No amount whatsoever shall be
transferred from the recognized unaided school fund of a school
to the society or the trust or any other institution.

The tuition fee shall be so determined as to cover the standard
cost of establishment including provisions for D.A., bonus, etc.,
and ail terminal benefits as also the expenditure of revenue nature
concerning the curricular activities. No fees in excess of the
amount so determined or determinable shall be charged from the
students/parents.

No school student, who is appearing in Board examination, shall
be denied admit card, school leaving certificate or any other
document, or be disallowed from appearing in the Board
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()

(k)

Examination on account of any non-payment or delayed payment
arising out of this order.

Every recognized unaided school covered by the Act, shall
maintain the accounts on the principles of account applicable to
non-business organization/not-for-profit organization as per
Generally Accepted Accounting Principles (GAAP). Such schools
shall prepare their financial statement consisting of Balance Sheet,
Profit & Loss Account and Receipt and Payment Account every
year as per proforma prescribed by the department vide order
No. F.DE-15/ACT-I/WPC-4109/Part/I3/7905-79I3 dated 16/
04/2016.

Every recognized unaided school covered by the act, shall file a
statement of fees latest by 31st March every year before the
ensuing session under section 17(3) of the Act as per proforma
prescribed by the department vide order no. F./DE/PSB/2017/
16604 dated 03/07/2017.

Though, increase in tuition fee is not the only option to implement
the recommendations of 7th Central Pay Commission~”s
Recommendations, nevertheless, if the Managing Committee of
the School after exploring and exhausting all the possibilities as
per the conditions mentioned above feels it necessary to increase
the tuition fee, the managing committee of the school shall hold
a meeting with the group of teachers and parents which would
include at least one parent representative from each section of
the school and will present the detailed budget of the school,
financial statements of the previous year, requirements of funds
for implementation of 7th Central Pay Commission”s
Recommendations, availability of cash/reserve fund/savings with
the School Fund account etc as well as present the proposal for
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fee hike, if any with justification with ail the documents mentioned
in Annexure A. Inputs would be solicited from the parents and
teachers” representatives. Either the managing committee can take
their suggestions into consideration and revise their proposal, or
record their dissent. Director of Education”s nominee (DE~’s
Nominee) to remain present in the meeting. The minutes and
attendance sheet of this meeting countersigned by DE ”s Nominee
including details of parents invited for meeting along with
photographs of the meetings shall be submitted by the school to
the DDE (District) concerned. It is hereby clarified that
presentation of the proposal for increase in fee before the
representatives of the parents comprising of each section shall
not be construed as seeking the approval of the parents
representatives in view of the judgment dated 12/08/2011 of
Hon”ble High Court in WPC 7777/2009 titled as Delhi
Abhibhavak Mahasangh Vs. GNCTD.

(L) For the purpose of increase in tuition fee w.e.f. 01/01/2016 in
terms of mid-session increase, the approval of the undersigned
Is not required under sub-section (3) of section 17 of DSEAR,
1973 in light of the order dated 30.03.2017 of Hon”ble High
Court in WPC 2637/17 in the matter of Action Committee
Unaided Recognized Schools Vs Directorate of Education.

The relevant part of Hon”ble High Court Order is as under:-

"Keeping in view the importance and relevance of 31st March, 2017 in
section 17(3) if the Act and to balance the equities, this Court directs that
in the event the Seventh Pay Commission is directed to be implemented
in private unaided schools by the respondent, then petitioner schools would
have an option within two weeks from the date of implementation of the
Seventh Pay Commission to intimate the revised fee schedule and the same
shall be taken as having been filed on 30th March, 2017."



JARifhd g & folRad SR 154 06 S, 2018

2. Period of Implementation of 7th CPC

The benefits of 7th Central Pay Commission Recommendations have
been implemented by the Gowt, of India, Department of Expenditure,
Implementation Cell, Ministry of Finance in a staggered manner. As
per the notification dated 25/07/2016 issued by Govt. of India, Ministry
of Finance, basic pay of the Govt, employee has been increased for
the period 01/01/2016 to 30/06/2017 and increased allowances have
been allowed to the Govt, employees w.e.f. 01/07/2017. Thus, in
accordance with sub-section (1) of Section 10 of Delhi School
Education Act, 1973, the benefits of the recommendations of 7Lh
CPC to the employees of Private Unaided Recognized Schools of
Delhi will also be extended in a similar manner.

3. Procedure for Increase in Tuition Fees

I.  For Schools running either on Private Land or on DDA/L&DO
allotted land NOT having condition to seek prior sanction of
Director (Education) before any fee hike.

a.  After complying with the instructions strictly mentioned at Para
(1), if any school still feels it necessary to hike the tuition fee, it
shall present its case along with detailed financial statements
indicating income and expenditure of each account before the
managing committee of the school including DE ”s Nominees.

b.  The school before placing the proposal of increase in tuition fee,
shall ensure the compliance of section 18(4), Rule 172, 173,
174 175, 176 and 177 and other relevant provisions of Delhi
School Education Act and Rules, 1973 and guidelines issued by
the department from time to time, various judicial pronouncements,
and ratio laid down by Hon”ble Supreme Court in Modern School
Case and Delhi High Court in the matter of Delhi Abhibhavak
Mahasangh Vs DoE (WPC 7777/2009) as well.
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c. The proposal of the school for increase in tuition fee shall contain
the documents mentioned in Annexure A.

d. For the said purpose, the managing committee of the school shall
circulate the agenda item in respect of the budget for the payment
or arrears of salary/increase in tuition fee to all the members
including the DE ”s Nominee of the school as per the following
time line:-

Sl. No. Particulars Date
01 Date up to which the agenda item for 31/10/2017
meeting shall be circulated. (Tuesday)
02 Date up to which the managing committee 25/11/2017
meeting shall be convened and concluded. (Saturday)
03 Date up to which the statement of revised 30/11/2017
tuition fee under section 17(3) shall be filed (Thursday)
by the school for 2017-18 effecting 7th CPC.
All the relevant documents required for examination and analyzing
the agenda item shall be attached/provided to all members
specifically DE”s nominee as per Annexure A along with service
of meeting notice.
e.  The managing committee including DE ”s nominees shall evaluate

the proposal of the school for increase in fee taking into
consideration the availability of funds/reserves/cash in hand/bank
balances/surplus.In case, DE”s nominee disagrees with the
proposal of increase in tuition fee or agrees to a lesser increase
in tuition fee against the proposal on the basis of the relevant
provisions of Delhi School Education Act and Rules, 1973,
instructions/qguidelines issued from time to time and judicial
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pronouncement in this regard, he/she shall record his/her dissent
note in writing citing the provisions and other reasons justifying
lesser increase in fee or no increase in fee as the case may be,
in the minutes of the meeting and only then sign the minutes of
the meeting. DE s Nominee of the school shall forward the minutes
of the meeting to Dy. Director of District concerned for information
and record in all cases. DE”s Nom nee shall submit to the DDE
concerned a statement of Managing Committee meeting (s)
attended by him.

f.  The managing committee of the school shall file the full statement
of fee under Section 17(3) of DSEAR, 1973 to the DDE
concerned in the proforma as circulated by the department vide
order dated 03/07/2017.

g Incase of schools in which DE”s Nominee has passed a dissent
note and in case of the schools running on the land allotted by
DDA/ L&DO/ any other Govt. Land Owning agencies, NOT
having the condition to seek prior sanction of Director (Education),
if a fee hike is proposed then their statement of fee submitted
under section 17(3) of DSEA, 1973 shall compulsorily be analyzed
by Dy. Director Education (District).

h.  In accordance with the order No 19742 dated 13/10/17, DDE
(Districts) shall examine the statement of fee of the schools and
pass necessary orders with regard to refund/reduce the fee, if
any, taking considerations of the relevant provisions of DSEAR,
1973 and orders of DoE and judicial pronouncements of Honble
Supreme Court and High Court in the matter of regulation of fee.
i. DDE (Districts) shall ensure that no school shall collect fee
from the students without full statement of fee filed under section
17(3) in accordance with this Directorate ”s Order dated 10/05/
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2005 and recent order dated 03/07/2017 specifying the proforma
of filing the said statement.

No other head of fee like annual fee, development fee, earmarked
levies shall be increased by the school for implementation of 7th
Pay Commission”s Recommendations, as a corollary to increase
In tuition fee.

(1) For Schools running on the Land allotted by PDA/Govt. Land Owning
agencies having condition to seek prior sanction of Director (Education)
before any fee hike,

@)

(b)

©

In the first instance, the school must try to pay the arrears/
increased salary to their teachers/employees on account of
recommendations of 7th CPC, without increase in fee, from
existing resources. Ail conditions and modalities as detailed in
Para-1 & 2 must to be followed, and are not being repeated for
the sake of brevity.

The schools, in respect of which, fee hike proposal for the year
2016-17, already covering the financial impact of 71h CPC, were
examined and rejected by the Department due to availability of
sufficient funds with the School Fund Account, will not increase
the rates of tuition fee w.e.f.01.01.2016. Instead, only in the
case of unavailability of funds/reserves from any other permissible
source, collection of arrears/increase in tuition fee up to a maximum
limit of increase in the tuition fee as detailed below in point (e)
may be collected w.e.f. 01.04.2017.

The managing committee of the school shall ensure the compliance
of section 18(4), Rule 172, 173, 174 175, 176 and 177 and
other relevant provisions of Delhi School Education Act and
Rules, 1973 and guidelines issued by the department from time
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to time, judicial pronouncements, and ratio laid clown by Hon”ble
Supreme Court in Modern School Case and Delhi High Court
in the matter of Delhi Abhibhavak Mahasangh Vs Dot (WPC
7777/2009) as well.

(d) As per the judgment dated 19/02/7016 of Hon”ble High Court

©)

in WPC 4109/2013, the schools on the land allotted by DDA/
Other Govt Land Owning Agencies, with the condition of seeking
prior sanction of Director (Education) for fee increase has to
seek the prior approval of Director (Education) for any fee
increase.

However, in order to avoid any further delay in giving benefts of
7' CPC to the teachers and other employees and to ensure that
the burden of payment of arrears does not accumulate on the
parents, due to further delay in extension of 7th CPC to the
employees, an interim fee increase subject to following upper
limits, is permitted to the school :

Rate of maximum Period Base of the existing rates

monthly increase of of Tuition fee on which

tuition fee (for increase to be calculated

collection of arrears)

7.5% 01.01.2016 to As on 01.04.2015
31.03.2016

7.5% 01.04.2016 to As on 01.04.2016
30.06.2017

15% 01.07.2017 to As on 01.047010
30.11.2017

15% (for payment  01.12.2017 to As on 01.04.2016
of regular salary) 31.03.2018
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(f)

However, the above interim increase is to be levied only if it is
felt that in case of schools not having sufficient reserves/
accumulated funds available from any other source in accordance
with the clauses mentioned in Para - 1 above, then an interim
increase of Up to 7.5% and 15% (as detailed in above table),
in monthly tution fee can be levied by the schools for payment
of arrears/increased salary to the employees.

Increase in tuition fee @ 7.5 % / 1.5%.

Pursuant to recommendations of /th CPC, about 15% increase
in basic pay foi the Govt. Employees has been effected with
effect from 1)i.0i.2U16 to 30.06.2017. The allowances was revised
w.e.f. 01/07/201 and pay & allowances has been increased by
approximately 25% arte; implementation of 7th CPC. lo cover
the impact of increase in salary as per table mentioned above, a
maximum of 7.5% increase in tuition fee foi payment of arrears
and 15% of tuition fee for payment of increased salary is permitted
in light of the utilization of tuition fee as defined in this Directorate ”s
order dated 15.12.1999, 11.02.2009 and 16.04.2010.

For the purpose of any increase in tuition fee as mentioned
above, a meeting of managing committee will be convened. The
managing committee of the school shall circulate the agenda item
in respect of the budget for the payment of arrears of salary/
increase in tuition fee to all the members including the DE”s
Nominee of the school as per the following time line:

SI. No. Particulars Date

01

02

Last Date up to which the agenda item 31/10/2011
for meeting shall be circulated. (Tuesday)

Last Date up to which the meeting shall 25/11/2017
beconvened and concluded. (Saturday)
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SI. No. Particulars Date

03

04

Last Date up to which the statement of 30.711/2017
revised tuition fee under section 17(3) (Thursday)
shall be filed by the school for 2017-18

effecting only 7th CPC, if there is no fee

increase or fee increase is limited to 7.5%/

15% of tuition fee, as detailed above in

point (e).

Last date of filing online proposal to 30/11/207
Directorate of Education in case fee (Thursday)
increase beyond 7.5% / 15% is essentially

required by the school after implementing

fee increase of 7.5% / 15%

©

()

Fee hike mentioned in clause 3(I1)(e) would be treated as interim
measure and would be subject to scrutiny into the records of the
school if the need arises, to see as to whether there was any
necessity to increase the fee having regard to the financial position
of the said schools.

The accounts of the schools which did not apply for fee increase
in the year 2016-17 would be audited.

This interim fee hike would cover a substantial part of the
increased liability of the schools. In case any school, after due
examination of financial position in accordance with Para-1 above,
needs any further increase in tuition fee, then the school may
submit a detailed fee increase proposal in the online module of
this Directorate which would be examined by due process by
this Directorate, before passing detailed order in this regard.
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0)

(k)

0]

(m)

()

Online module will be re- opened from 01/11/2017 to 30/1 1/
2017 for submission of detailed proposal of fee increase.

Also, if it is found after examination of fee statement under 17(3)
of DSEA, 1973 that tuition fee increase up to 7.5%/ 15% was
not needed by the school/ and the pre-requisite as specified in
Para-1 above of this order and earlier orders and Act/judicial
pronouncement were not satisfied, individual orders directing
refund of fee would be issued.

No other head of fee like annual fee, development fee, earmarked
levies shall be increased by the school for implementation of 7th
Pay Commission”s Recommendations, as a corollary to increase
In tuition fee.

Schools are also advised not to plan fee hike on other heads of
fees in academic year 2017-2018 due to the considerable fee
burden on parents because of implementation of 7th CPC.

However, in case the same is felt essential for safety/security
needs of students/academic interest of students, the proposed
fee hike in other heads of income may also be submitted to DoE
in online module, which will be examined. However, it is again
reiterated, no automatic/commensurate increase in other heads
of incomes is being permitted due to increase in tuition fee to pay
increased salaries.

The decision on the increase in tuition fee along with installments
J to be collected as tuition fee arrears from the parents will be
publicized on the notice board, website of the school for
information to the students/parents.
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Collection of fee arrears (if needed) for payment of salary
arrears w.e.f, 01/01/2016 to 30/11/2017. (For Both, schools on
private land /Govt, allotted land.

a.

The schools shall make calculations as per 7th Pay Commissions
Recommendations for arrears of salary to be paid to the
employees with effect from 01.01.2016 to 30.11.2017.

The schools, having sufficient funds & resources, shall pay the
arrears of salary at first instance to the employees from their own
resources without claiming any arrears of fee from the students
for above said purpose and period.

After exploring and exhausting all the possibilities as per funds
available to the school to pay salaries arrears to employees, the
liability on account of payment of arrears of salary, upon the
students, shall be calculated for the period 01.01.2016 to
30.11.2017.

The students enrolled in the schools after 1st January, 2016 shall
pay the arrears to the school for the period they remained enrolled
in the school if liability arises after calculation done as above.

The arrears of tuition fee, shall be collected from parents/guardians
in two or three installments. The first installment may be collected
by the month of December, 2017 and the final installment latest
by 31sl May, 2018.

The schools shall provide the details of total amount of arrears
of tuition fee with month wise break-up to the parents for the
payment.
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g.  No additional development fee or any other commensurate head
of fee shall be levied along with the increased amount of tuition
fee w.e.f 01.01.2016 to 30.11.2017, as these arrears of tuition
fee are being collected for the sole purpose of paying arrears of
7th Pay Commission.

h.  Teachers and other employees shall be paid the first installments
of the arrears @ 50% of the total amount by 31st January, 2018
by the schools and the final installment/installments of the remaining
arrears latest by 30th June 2018.

I The salary arrears are to be paid in such number of installments,
by the school, depending on its fund flow, but not more than 3
installments and not later than 30s; June, 2018.

J. Any teacher/employee who was in service as on 01.01.2016
and has subsequently retired (on superannuation or voluntarily) in
the intervening period will be given commensurate arrears and
consequential benefits as admissible.

k. AN the payment of salary/arrears to be made to the employees
shall be made by the school through ECS/Cheques/RTGS from
the School Fund Account.

(Saumya Gupta, 1AS)
Director (Education)\
The Managing Committee
Through the Manager/Heads of the school,
All Private Unaided Recognized Schools of Delhi.



JARifhd g & folRad SR 164 06 5[4, 2018

No.: DE.15 (318)/PSB/2016 /19786 Date: 17/10/17
Copy for information to:-
1. Principal Secretary to Hon”ble LG.
Additional Secretary to Hon”ble Dy.CM/MOoE.
PS to Secretary(Education)
PA to Additional Director (Education)
All RDEs/DDEs (Districts/Zones)

S B N U

All DE”s Nominees through DDE concerned.

(‘Yogesh Pratap)
Dy. Director of Education (PSB)
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ANNEXURE-A

Model Annexures to Agenda for Managing Committee Meeting

Documents to be circulated by Unaided Private Recognized Schools for
the proposal to increase in fee due to implementation of VIIth pay
commissions recommendations before holding the managing committee
meeting

1.

Audited Financial Statements of the school i.e. Receipts and Payments
Account, Income and Expenditure A/c and Balance Sheet for the financial
year 2016-17 (duly audited by the Chartered Accountant) along with
Significant Accounting Policies, Schedules and Notes to Accounts forming
part of the Financial Statements and Auditors” Report. The Financial
Statement for the year 2016-17, however, will be required in the format
as per Appendix-11 of DSER, 1973 & specified vide order dated 16/04/
2016.

Detail of FDRs in r/o each funds/ provisionsalong with other investments
separately, as per the audited balance sheet of the school for the FY 2016-
17.

Details of Reserve Fund, General Fund & Gratuity fund etc. and other
reserves, if any, with the school. (As per the audited balance sheet for the
FY 2016-17)

Details of amount available with the school in cash and at bank as at
31.03.2017 (mark bank accounts maintained for specific funds/ levies).

An undertaking regarding maintenance and operation of various bank
accounts by school in different banks.

Staff statement of regular teachers/employees as on 01.01.2016 and as on
the date of this order.
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7. Budget Estimates of Receipts and Payments for academic year 2017-18.

8. Pay Bill for all the teaching/non-teaching staffs getting salaries as per VIth
pay commissions for the month of December, 2015 along with the proof
of payment (copy of Bank book and Bank Statement).

9.  Students enrolment details as on 31.03.2017 and 30.11.2017 (Class wise).
EWS/DG students need to be shown separately.

10. Details of transfer of funds/ loans repayment/ fees etc. paid to the parent
societies/ parent trusts/ related societies/ trusts/ schools within the same
group/ management etc., in the last three years as per the audited balance
sheet of the school.

11. Calculation of Impact of 7th Pay Commission on Salaries

School shall assess the availability of funds with it and if there is any
shortfall to meet the 7th CPC Salary impact the school shall apportion the
shortfall amongst the students in the following manner:

Step (i)
Period Salary/ Arrears Salary due/paid Net Expected
payable as per (prior to 7th Increase in
7th CPC CPC)(B) Salaries (C=
(estimated) A-B)
(A)

01.01.2016 to

30.06.2016

01.07.2016 to

30.06.2017

01.07.2017 to

30.11.2017

(D) Total Salary Arrears as per 7th CPC XX
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Period Salary payable Salary due to be Net Expected
as per 7th CPC paid (prior to Increase in
(estimated) (A) 7th CPC) (B) Salaries
(C=A-B)
01.12.2017 to
31.03.2018
(E) Total increase in Salaries as per 7th CPC XXXXX

Step (ii) Calculate availability of funds as at 31.03.2017

Step (iii) Utilise available funds for meeting liability of salary arrears.
Particulars Amount (in Rs.)
Amount of available funds (as per step (ii))

Less: Total Salary Arrears as per 7th CPC (refer D
from step (i)

Net Available fund/ (deficit)

If there is deficit, only then the arrears of salaries shall be recovered from
students and theamount of deficit shall be apportioned on students in the following
manner: (Total amount of deficit / No. of Students = Arrears to be collected
from each student)

Step (iv) Utilize balance available funds, if any (as computed at step (iii), for
meeting liability of increased salaries as per 7th CPC w.e.f. 01.12.2017

Particulars Amount (in Rs.)
Net Available funds (as per step (iii))

Less: Total increase in Salaries as per 7th CPC
(refer E from step (i))

Net Available fund/ (deficit)

If there is deficit, only then the school shall increase the amount of tuition fee
and apportion the same in following manner over the period of four months (i.e.,
01.12.2017 to 31.03.2018): (Total amount of deficit / No. of Students X 4
(months) = Tuition fee increase per child per month}
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GOVERNMENT OF NCT OF DELHI
DIRECTORATE OF EDUCATION
(PRIVATE SCHOOL BRANCH)
OLD SECRETARIAT, DELHI-110054

No. DE. 15 (318)/PSB/2016/23840-23847 Dated: 13.04.2018
ORDER

Sub: Withdrawal of this Directorate’s Order No. DE.15 (318)/PSB/2016/
19786 dated 17/10/17

In view of the stand taken by the Department, under instructions, in the
Hon~ble High Court during the course of hearing on 02/02/2018 in Wit Petition
(Civil) No. 11265/17 titled as Miss Taru Chauhan Vs Govt, of NCT of Delhi
& Ors, the order No. DE.I5 (318)/PSB/2016/19786 dated 17/10/17 is hereby
withdrawn, presently, only in the context of Private Unaided Recognized Schools
running on the land allotted by Delhi Development Authority/L&DO/Any Govt.
Agencies with the condition of seeking prior sanction of Director (Education)
for increase in fee. Further, following directions are issued to all concerned for
strict compliance:-

(@ The interim increase permitted vide this Directorate ”s Order dated
17/10/2017, 03/1 1/2017 & 20/1 1/2017 to such schools is hereby
withdrawn from retrospective effect.

(b) Online proposal made by such schools vide this Directorate ”s Order
dated 23/10/2017, 03/1 1/2017 and 20/11/2017 for increase in fee
for the academic session 2017-18 on this directorate ”s website shall
be treated as valid and the same shall be decided after examining the
financial accounts of the schools as per the procedure laid down by
the department.
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Non-compliance of this order shall invite action under the provisions of
Delhi School Education Act and Rules, 1973.

This issues with the prior approval of competent authority.

(Yogesh Pratap)
Deputy Director of Education (PSB)

Manager/Heads of Schools
All Private Unaided Recognized Schools of Delhi

No. DE. 15 (3 18)/PSB/2016/23840-23847 Dated: 13.04.2018
Copy to:

1. Hon”ble Dy. Chief Minister/Minister of Education.

2. PSto Secretary (Education), Directorate of Education, GNCTD.
3. PSto Director, Directorate of Education, GNCTD.
4

All Regional Director of Education, GNCTD with the request to
ensure the compliance of above said direction by all DDEs (Districts)

5. All Deputy Director of Education, GNCTD with the request to ensure
the compliance of above said direction by all the private unaided
recognized schools falling in their jurisdiction failing which necessary
action may be initiated against defaulter private unaided recognized

schools.
6. SO (IT) to upload the same on the departmental module.
7. Guard File.

(Yogesh Pratap)
Deputy Director of Education (PSB)
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GOVERNMENT OF NCT OF DELHI
DIRECTORATE OF EDUCATION : SCHOOL BRANCH
OLD SECRETARIAT, DELHI-110054

No.DE.23(648)/Sch.Br./2018/333 Dated:14/03/2018
CIRCULAR

Sub.: Guidelines regarding admissions to Nursery (3+) , KG, Class-1 and
Class-11 in Schools of Excellence for the Academic Session 2018-
19 (for parents).

Guidelines for admission to Nursery (3+); KG, Class-1 and Class -I1 in
Schools of Excellence for the Academic Session 2018-19:-

1. Schools of Excellence shall have three section(s) of Nursery, KG,
Class I and Class Il of 25(Twenty-Rve) students in each section.

2. Children will be admitted to these classes on the basis of neighbourhood
criteria as per RTE Act and through draw of lots. There will be no
screening of the children and parents under any circumstances. The
neighbourhood criteria would be the same as used for EWS admissions
ranging from 0-1 Km, 1-3 Km, 3-6 Km and beyond 6 Km.

3. The draw of lots will first be held for children residing from 0-1 km.
However, if adequate children ( 2Sfper section ) do not apply, draw
will be held for children residing from 1-3 km.In case the seats still
remain vacant, the draw will be held for children residing from 3-6 km
and then from children residing beyond 6 km.

4. If the number of applications received for Nursery ,KG,Class-I and
Class-Il is less than or equal to the required number of students to be
admitted in each class, draw of lots will NOT be conducted and all
eligible candidates shall be admitted.
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5. For the academic session 2018-19, the issuance of application form
will commence w.e.f 15.03.2018 (Thursday ) and the last date for
submission of filled in application forms by the parents is 24.03.2018
(Saturday) during the school working hours.

6. Application forms alongwith Guidelines for parents are available on
Department”s website. The same will be downloaded by Heads of
Schools and provided (free of cost) to parents who wish to apply for
admission of their wards. Application forms to be freely available with
the guard at entrance of school, so that parents don”t have to wait to
obtain application form.

7. Anacknowledgement slip (Part-E of application form) will be issued
to the parents/guardians as a token of receipt of filled in application
form.

8. The application forms of only those children will be considered for
admission to Nursery Class who have completed 3-years of age as
on 31-03-2018 (child must be born between 01-04-2014,and 31-
03-2015), for admission to Class KG, those children who have
completed 4-years of age as on 31-03-2018 (child must be born
between 01-04-2013 to 31-03-2014) ; for admission to Class I,
those children who have completed 5-years of age as on 31-03-2018
(child must be born between 01-04-2012 and 31-03-2013) and for
admission to Class 11 those children who have completed 6-years of
age as on 31-03-2018 (child must be born between 01-04-2011 and
31-03-2012). Further, the age relaxation of upto 30 days may be
granted at the level of Heads of Schools in the maximum as well as
minimum age of 30-days for Classes Nursery, KG,Class-I and Class
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Il as per circular no. DE.23.(363)/Sch. Br./2016/1553 dated
19.09.2016.

Additional age relaxation is to be provided to Specially abled children,
as per circular No.DE.40(20)/EVG/IEDC/Circular/98/7109-8699
dated 6.01.2003.

9. The draw of lots shall be held in the presence of parents/guardians on
27.03.2018 (Tuesday) at 11.00 AM in the schools. The list of selected
and waitlisted children through draw of lots shall be displayed on
school Notice Board on 28.03.2018 (Wednesday) at 11.00 AM.
Admission procedure will start from 31.03.2018 (Saturday) and be
completed by 05.04.2018 (Thursday). Admission of wait-listed children
will start from 06.04.2018 (Friday) and be completed by 07.04.2018
(Saturday).

The following document are required to be produced by the parent/guardian
at the time of admission:-

1. Details of Date of Birth (any one):

I.  Original Date of Birth Certificate issued by MCD or any other
local bodly.

il.  Anganwadi record.
iii. Hospital/Auxiliary Nurse and Midwife (ANM) register record.

Iv. An Undertaking by the Parents regarding Date of Birth as per
Part-B of the Application Form.

v.  School Leaving Certificate from last attended Recognized school.

2. One passport size photograph of the child.
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3. Anyone of the following documents as residence proof :-

I.  Ration Card issued in the name of parents having name of the
child.

ii. Domicile certificate of child or parents.

iii. Voter | card of any of the parents.

iv.  Electricity bill/MTNL telephone bill/\Water bill.

v.  Bank Passbook in the name of child or parents.
vi. Aadhar card of parents/child.

vil. Passport in the name of any of the parents/child.

Note: Admission will not: be denied to any specially abled child, destitute child, refugee/
asylum seeker, homeless, migrant, orphan or Child in Need of Care & Protection in any
Govt. school due to non availability of essential documents at the time of submission

in the School.
Provisional admission for 30 days will be allowed on the basis of simple undertaking on

plain paper by the parents/guardians.
13. Primary Classes will begin w.e.f 02.04.2018.

14. Information regarding number of seats available in Nursery, KG, Class-
| and Class 1l shall be available on School Notice Board.

This issues with prior approval of the Competent Authority.

Dr. Saroj Sain
AddI.DE (Schools)

End: As above.
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DE.23 (6VS)/Sch.Br./2018/333 Dated: 14/03/18

All Heads of Schools of Excellence under Directorate of Education
through DEL-E,

Copy to:-
1. PSto Secretary (Education).
PS to Director (Education).
All RDsE/DDEs(District/Zone) to ensure compliance.

Programmer (MIS) for uploading on MIS.

o K~ N

Guard File.

Nodal Officer
Schools of Excellence
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GOVERNMENT OF NCT OF DELHI
DIRECTORATE OF EDUCATION : SCHOOL BRANCH
OLD SECRETARIAT, DELHI-110054

No. DE.23 (648)/Sch. Br./2018/IXSOE/442

CIRCULAR

Dated: 28/03/2018

Sub: Guidelines for admission in class 1X in schools of Excellence for

the session 2018-19

Admissions of students in class IX in following Schools of Excellence of
Directorate of Education are open for the Academic Session 2018-19. The
medium of instruction in the school will be English, for all subjects. . Seats in
class IX is not restricted to neighbourhood limits.

Detail of School wise vacancies for Admission in class IX:

SI. No. Name of School of School No.of No. of
Excellence D) Sections  Seats

1. School of Excellence Khichripur 1002400 02 80

2. School of Excellence, Sectora 17 1413333 02 80
Rohini

3. School of Excellence, Sector -22 1821282 02 80
Dwarka

4. School of Excellence, J.J Colony, 1925432 02 80
Phase-11, Madanpur Khadar

5. School of Excellence, Kalkaji 1925430 02 80
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Eligibility Criteria for Registration for Entrance Test for Admission in
Class IX.

»  Students from any Govt. /Govt Aided /Recognised Unaided School,
who have passed class VIII, are eligible to apply for admission to
class IX in School of Excellence.

*  Astudent can get himself/herself registered manually for any one of
the Schools of Excellence only as per his/her choice of School of
Excellence where he/she desires admission. No request for change of
School of Excellence shall be entertained in any case/stage. Hence,
the applicants are advised to get themselves registered for entrance
test in Schools of excellence of their choice.

0 Duly attested mark sheets of Class V11 by Principal/HOS where
the student is presently studying should be submitted at the time
of submission of registration form in the concerned School of
Excellence for Entrance Test and obtaining the Admit Card from
the same School of Excellence.

Entrance Test:

All registered candidates will have to appear for Entrance Test that will be
held on the same date & time for all the Schools of Excellence and the selection
will be based on the merit of the applicant in the Entrance Test of respective
school of Excellence in which the applicant has been registered to Entrance/
Admission Test. The Entrance Test will consist of Objective type questions to
test the numerical & mental ability, General Knowledge, and Language
comprehension and Descriptive type questions to test the writing skills in English
and in Hindi. The duration of test will be for 2 hours & 20 minutes.

The venue of Entrance Test will be in the respective Schools of Excellence
in which the student has been registered for Admission.
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Merit

Selection will be based on common merit of Entrance Test of respective
Schools of Excellence. The enrollment in one section of a Class will not exceed
40 students.

Fee for Entrance Test:

An amount @ Rs.50/-in cash against the examination fee for Entrance Test
will be deposited by the applicant for registration for Entrance Test for Class
IX only at the time of submission of "Registration Form” in respective Schools
of Excellence .

Schedule of Admission:

Sl. No.  Details of Admission Process Dates and Timing
1. Issuance and subiw&sion of 02.04.2018 (MONDAY) to
Registration Form 09.04.2018 (MONDAY) on all

working days between 9:00 am to
11:00 a m and upto 1:00 pmon the
last day i.e. 09.04.2018.

2. Date of Entrance Test 13.04.2018 (Friday) from 03:00 pm
to 05:20 pm

3. Declaration of Result 19.04.2018 at 2:00 pm (Thursday)

4. Date and Time of Draw, If, 20.04.2018 (Friday) at 9:00 am
required

5. Admission process 20.04.2018 (10:00AM) Details
(Such as submission of documents/  will be provided by the Head of
fees etc.) respective School of Excellence at

the time of declaration of result.
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In case any “last day~ is declared as a “Public Holiday,” the next working
day will be treated as the “last day.”

Applicants/Parents of the ward may contact the respective HOS of Schools
of Excellence on any working day for any clarification regarding availability of
scats and submission of application form etc.

If any discrepancy is found in respect of documents submitted or false
information submitted by the candidate at any stage/ level, then his/her candidature/
admission in Schools of Excellence will summarily be rejected without any
notice.

General instruction

1. Registration for/admission test does not entitle a candidate to secure
his/her seat in School of Excellence; The; admission in Schools of
Excellence is purely based on merit of the result of Entrance Test.

2. Registration shall be made only in one School of Excellence where the
applicant intends to seek admission; No request for change of school
from one School of Excellence to another School of Excellence shall
be entertained at any stage.

3. Duly filled/completed admission form should be submitted by the
candidate with the HOS of School of Excellence of his/her choice for
admission.

4. Anamount of Rs 50/- (Rupees Fifty only) in cash (Non-refundable)
against (he processing fee for Entrance test will be deposited by the
applicant(s) for Registration of Entrance test in class IX at the time of
submission of Registration form.

5. Submission of Registration Form with necessary documents from
02.04.2018 to 09.04.2018.
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6  Date of Entrance Test 13.04.2018 from 03:00 a.m to 05:20 p.m.
Declaration of Result on 1 19.04.2018 at2:00 p.m. in the respective
School of Excellence.

Complete details in respect of eligibility criteria/complete schedule in respect
of entrance test/admission process and registration form / admit card are available
at the official website of Directorate of Education i.e. www.edudel.nic.in - link
Govt School Admission Circulars.

This issues with prior approval of the Competent Authority.

Dr. Saro jSain
Addl. DE (Schools)

End: As above.
DE.23 (648)/Sch.Br./2018/ Dated:

All Heads of Schools of Excellence under Directorate of Education
through DEL-E.

Copy to:-
1. PSto Secretary (Education).
PS to Director (Education).
All RDsE/DDsE(District/Zone) to ensure compliance.
Programmer (MIS) for uploading on MIS.

o~ w D>

Guard File.

Nodal Officer
School of Excellence
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ifjf*vel
UNIVERSITY OF DELHI

E.C. Res. No. 51
Dated : 03.11.2012

The Council considered the report of the Committee constituted by the
Vice-Chancellor. to review the existing norms laid down by the Executive Council
from time to time regarding constitution of Governing Bodies of constituent/
affiliated Colleges/Institutions of the University of Delhi as also to advise on
other related matters (Appendix-VII)

Resolved that the following recommendations of the Committee be approved:
A COMPOSITION OF THE GOVERNMENT BODIES:
I.  Delhi Govt. Sponsored Colleges:

1. Ten persons to be nominated by the Govt, of NCT of Delhi, out of
which five persons will be from the panel of names sent by the University
to the Govt of NCT of Delhi.

2. Two University Representatives to be nominated by the University.
3. Principal of the College - Ex-officio (Member Secretary)

4. In case there is both Day and Evening College- Principal of the
Evening College.

5. Two Teachers” Representatives (Ref. to Ordinance-XVIII).

6. In case there is both Day and Evening College, two teacher
representatives of the Evening College (Ref. to Ordinance XVIII).
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The Chairman of the Governing Body will be elected by the members from
amongst themselves.

The Treasurer will be appointed by the Governing Body from among its
own members.

Il. Trust Colleges:

1. Ten persons (12 persons in clsVoTDay and Evening College) to be
nominated out of a panel of names sent by the Trust.

2. Two University Representatives to be nominated by the University
3. Principal of the College - Ex-officio- Member Secretary

4. In case of there is both Day and Evening College - Principal of the
Evening College

5. Two Teachers” Representatives. (P.ef. to Ordinance-XVI1I1)

6. In case there is both Day and Evening College, two teacher
representatives of the Evening College (Ref. to Ordinance XVIII).

The Chairman of the Governing Body will be elected by the members from
amongst themselves.

The Treasurer will be appointed by the Governing Body from among its
own members.

I1l. Govt. Maintained Colleges:

There will be an Advisory Committee to manage the affairs of the College
which will consist of, among others, at least three teachers including the Principal
of the Institution, and two representatives of the University. Accordingly, the
Advisory Committee will consist of the following:

1. A person nominated by the Government - Chairperson
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2. Not less than 5 members nominated by the Government
3. Two representatives of the University

4. Two members of the teaching staff by rotation according to seniority
for a term of one year. One of the teachers” representatives shall be
from among those with more than ten years' service, and one from
among those with less than ten years' service. If. however, eligible
candidates are not available in one of those categories both the
representatives may be taken from the other.

Provided that a teacher who has become a member of the Advisory
Committee of the College under the category of teachers with less
than 10 years~ service and completes ten years” of service during the
term of membership as such, will nevertheless continue to be a member
of the Advisory Committee for the full term of one year.

5. The Principal shall he the Member-Secretary of the Advisory Committee
and shall not accept membership ol the Advisory Committee of any
other College of the University. It shall be the duty of the Member-
Secretary to summon meetings with the consent of the Chairman and
in accordance with the regulations framed by the Advisors Committee
for this purpose and to record proceedings of the meetings also.

6. The members of the Advison Committee mentioned at Sr. No. (1) to
(3) above shall hold Office for a period of one year and shall be
eligible for re-appointment for another year.

7. In case of casual vacancy in the Office of the Chairperson another
person nominated by the Government shall hold office for the residue
of the term.

8.  The Advisory Committee will meet at least once in a term and subject
to as hereinafter provided, shall have general supervision and control
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10.

11.

of the affairs ot the College and maintain its own records of its
proceedings which shall be open to inspection by the inspection
authority.

One third of the members of the Advisory Committee shall form the
quorum

Subject to the control of the Academic Council of the University, the
College shall prescribe the rules for admission of students, resident
and non-resident, etc.

All other provisions of the relevant Statutes, Ordinances, Regulations
and Rules as amended by the University from time to time, shall be
applicable to the Institution.

B. Other guidelines with regard to constitution of the Governing Bodies:

1. The persons falling under any of the categories as detailed belovs be
treated as disqualified for membership of the Governing Body as Trust

Nominees

a) If the person is a student of the University Department/ a College.

b) If the person is an employee of the University or of a College.

c) If the person is a member of the Executive Council of the University.

d) Ifanear relative of the person is an employee in the College concerned;
and

e) The same person will not be the member of the Governing Bodies of
more than two Colleges.

f)  Ifaperson is former employee of the same college

2. @) The Trust will forward a panel of names to the University containing

not less than 50% more names than the required number.
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b)

d)

b)

The persons whose names are included by the Trust in the panel for
nomination on the Governing Body should be those who have
demonstrated interest in Education or had made significant contribution
in promoting the cause ol higher education or had helped in the
development of educational institutions or have been distinguished
alumni of a University.

Ordinarily the panel to be sent by the Trust for nomination on the
Governing Body should not include more than two members of one
family (near relation) including employees or business associates of
the respective Trusts, Neat relation specified wife, husband, son,
daughter, brother, sister, nephew, niece, son-in-law, daughter-in-law,
brother-in-law, sister-in-law, cousin(s), grandsons, grand-daughters
etc.

The panel of names for nomination on the Governing Body should be
received in the University ordinarily three months before the expiry of
the term of members on the Governing Body.

In case of Delhi Govt. Sponsored Colleges, the University will send
a panel of names to the Govt. of NCT of Delhi and at least 50%
names on each Governing Body proposed by the Govt, of NCT of
Delhi should be out of this panel.

This panel should include names of Academicians, retired Professors,
Retired Judges, Advocates, Journalists and other prominent persons
who have been connected with higher education for long.

The names of persons once proposed for membership of Governing
Body and approved by the Executive Council will not be withdrawn
by the Govt. of NCT of Delhi before the expiry of their full tenure.
Vacancies caused by death or resignations would, however, be filled
in normal course and in accordance with the norms approved by the
Executive Council.
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d) No single individual shall be member of more than two Governing
Bodies simultaneously.

4. Persons nominated to serve as members of the Governing Bodies should
be:

a) Persons of eminence with a demonstrated interest in the area of
education or those who have made significant contributions towards
promotion or administration of higher education.

b) Persons of eminence in sports, culture or the arts.

c) Persons of eminence in the sphere of development of education
institutions.

a) No persons shall serve simultaneously as Chairperson of more man
one Governing Body;

b) There should be at least two women in each Governing Body;

c) Itis desirable that there is representation from professions such as
medicine, engineering, law or accountancy in a Governing Body

d) Not more than two nominees on any Governing Body shall be from
the category of Social Workers;

e) No member shall serve on the Governing Body of Delhi Government
Collegc-ordinarily for more than two consecutive terms, and on the
Governing Body of a Trust College for more than five terms;

However, on the request of the Trust the Vicc-Chancellor have
................ of not more than two members on the Governing Body
beyond five-years, subject to the satisfaction of the Vice-Chancellor
that such member(s) have made valuable contribution to the Governing
Body in their earlier tenure(s)
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f)  Panels for nominations to a Governing Body shall ordinarily be received
in the University at least three months before the expiry of the term
of the current Governing Body

6. The meetings of the Governing Bodies shall be convened in accordance
with the Regulations: Governing Bodies of Colleges prescribed in this behalf.

Note: The above guidelines shall supersede the Guidelines laid down by the
Executive Council in this behalf vide Resolution No. 545 dated 09.11.1972
No0.785 dated 26.03.1974, No0.239 dated 21.08.1975. No.79 dated
21.04.1979. No 253 dated 04.07.1981 and No. 138 dated 11.02.2003.

In conformity with the Act, Statutes and Ordinances of the University. the
Committee recommends the following Regulations:

C. Regulations - Governing Bodies of College

(In the Regulations the “Chairman~ means the. Chairman of the Governing
Body and the “Principal”” means the Principal of the College)

1. These Regulations shall apply to the Governing Bodies of all the Constituent
and Affiliated Colleges of the University.

2. Meetings of the Governing Body shall be convened by the Chairman at
any time

3. The Principal shall, ordinarily, at least seven days before each meeting of
the Governing Body, issue to each member thereof a notice convening the
meeting and a copy of the Agenda.

Provided that the Chairman may convene emergent Meetings at any time.

4.  Atall meetings of the Governing Body, one third of the members shall form
aquorum
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5. The Chairman of the .Governing Body shall be elected by its members. In
the absence of the elected Chairman at any meeting, the members shall
elect a member as Chairman for the said meeting.

6. The Principal shall be the ex-officio Member-Secretary of the Governing
Body in the absence of the Principal, the teacher peforming duties of the
Principal shall act as Member-Secretary.

7. No act or proceedings of the Governing Body shall be invalidated merely
by reason of existence of a vacancy among the members.

8. The Governing Body may lay down the procedure to be observed at the
meetings in consonance with the E.C. Resolutions/Guidelines.

9. If adirection is given to the Chairman by the Executive Council Vice
Chancellor to convene a meeting of the Governing Body for a specific
agenda, the Chairman will convene the meeting of the Governing Body
within 15 days of the date of issue ot such a direction and intimate the Vice
Chancellor the outcome of the said meeting within a week of the date of
the meeting.
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Government of National Capital Territory of Delhi
(Department of Power)
Delhi Secretariat, 8th Level, B-Wing
New Delhi-110002

No. 11(09)/2007/Power/4040 Dated : the 27 Nov., 2009
To

The Pr. Secretary (UD) The Secretary

Urban Development Deptt.  DERC, Vinyamak Bhawan,

Govt. of NCT of Delhi Shivalik, Malviya Nagar,

Delhi Delhi-110017

The CEO The CEO

BSES, Rajdhani Power Ltd. BSES Yamuna Power Ltd.,
BSES Bhawan, Nehru Place, Karkardooma
Delhi Delhi

The CEO

NDPL, Hudson Lines,
Kingsway Camp,

Delhi

Sub.: Policy of Shifting of HT (11000V & 33000V)/ LT (400V) Electricity
Transmission Lines posing threat to human lives - Modification of Cabinet decision
no. 1310 dated 20.11.2007 thereof.
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Sir,

I am directed to convey the approval of the Cabinet of Govt. of NCT
of Delhi vide cabinet decision no. 1588 dated 09.11.2009 on the subject cited
above. The Cabinet has considered and approval the proposal of Power
Department for partial modification of the existing policy on shifting of HT/LT
lines. The new modified Policy on Shifting of HT (11000V & 33000V) /
(LT(400 V) Electricity Transmission Lines posing threat to human lives is framed
as under:

(1) Incase of colonies set up under 20 point programme in the rural area,
the shifting of HT/LT lines would be done through the MLALAD
funds, which would provide for 100% of the cost of shifting.

(i) Inrespect of other rural areas, like Lal Dora areas and extended Lal
Dora areas, the cost of shifting of HT/LT lines would also be made
from the MLALAD funds, which would provide for 100% of the cost
of shifting.

(i) In respect of farmhouses, the entire cost of shifting will be borne by
the affected consumers. In case of farmers other than farmhouse
owners, 50% of the estimated cost of shifting is to be borne by the
affected consumers and other 50% would be borne from the MLALAD
funds.

(iv) In respect of regularized unauthorised colonies including urbanized
villages and resettlement colonies, 50% of the cost of shifting will be
borne from the MLALAD funds and the balance 50% would
be borne by the Government from the budget of the Power
Department.
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v)

(Vi)

In case of HT/LT lines passing through Government institutions, Public
Authority building, schools, hospitals, colleges of Public nature and
which are owned by the Government, 100% of the funding would be
met by the concerned department/agency for shifting of the lines.

In case of private institutions of a Public nature like educational and
health institutions etc., 20% of the cost of the concerned department
in whose jurisdiction the agency functions.

(vii) Scope of the HT/LT lines to be covered will include the HT

Transmission lines of 11 KV as well as 33 KV and LT lines of 400
V associated with the HT network.

This is for your kind information and necessary action please.

Yours faithfully,
(S.M. Ali)

Dy. Secretary (Power)

Copy for information to:

1.
2.

All Hon'ble MLAs, Govt. of NCT of Delhi
Pr. Secretary to C.M., Delhi

Pr. Secretary (Finance), GNCTD

C.M.D., Delhi Transco Limited

OSD to C.S., Delhi

PA to Secretary (Power), GNCTD
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Government of National Capital Territory of Delhi
(Department of Power)
Delhi Secretariat, 8th Level, B-Wing
New Delhi-110002

No. F.11(09)/2007/Power/1002 Dated : 9-4-2018
To,

Shri Rajesh Gupta, Hon” ble MLA,
C-8/141,
Keshav Puram, Delhi - 110035.

Sub: Shifting of HT lines at Plot No. H-42 to H-46, Ashok Vihar Phase 1.
Sir,

Kindly refer to letter dated 07.07.2017 vide which above mentioned
proposal of shifting of HT line was sent to Power Utility Company i.e. TPDDL.
In this regard, it is informed that TPDDL had prepared the estimate for shifting
of the said line, which was subsequently placed before Expert Technical
Committee meeting. The estimate of Rs.3,76,769/- was approved by Expert
Technical Committee.

North DMC has informed that:

“The said road pertains to ward No. 75 & Ashok Vihar area is DDA
plotted regularized colony & the lane from H-42 to H-46 pertains to
MDD~

As per information provided by North DMC, the present case doesn”t
come under the purview of policy of Power Department for shifting of HT
(11KV & 33 KV) / LT400V) Electricity Transmission Lines posing threat to
human lives dated 27.11.2009. Hence, the shifting of LT line cannot be funded
by the Power Department (50%) as per policy.
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Hon”ble MLA may therefore, refer to the directions on this issue as
conveyed by Hon”ble Minister (UD) vide note dated 20.09.2016 (copy enclosed)
that 100% funding can be done for such schemes from MLALAD Fund, if so

desired by the MLA.

Accordingly, I am directed to request you to take necessary action at your
end.

Yours faithfully,

End: As above.
(Sudhir Sharma)

Dy. Secretary (Power)
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MOST URGENT
Vidhan Sabha Matter

Government of National Capital Territory of Delhi
Department of Urban Development
Delhi Secretariat, 10th Level,
|.P. Estate, New Delhi-110002

F. No. 18(487)/UD//Plg./Assembly Question/ Dated: 01/06/18
2016-17/ 3623- 24 CD No. 021424836

To

The Dy. Secretary (Power),

Power Department,

GNCTD, 8th Level, B-Wing,

Delhi Secretariat, New Delhi-110002

Sub: Vidhan Sabha Question. No. 12, Shri Rajesh Gupta, Hon”ble MLA
Sir,

Please refer to your office letter No. F.I [(85)/2016/Power/LS&RS/1460
dated 30.05.2018 and CD-021285062/1725/DS/UC/UD/2018/765 dated
31.05.2018 received from Dy. Secretary(UC), UD Department.

In this regard, the point wise reply are as under:

a) Yes, One proposal has been received regarding shifting of HT/LT
Line in Ashok Vihar Phase-I.

b) The proposal is under process.

c) As perwork estimate, the Estimated Cost of the work is Rs. 3,76,769/
-. ET) As per existing MLALADS Guidelines.
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d) As per existing guidelines, funds for shifting of HT/LT lines are released
after the approval of competent authority as per laid procedure of
Power Department.

Your 3 faithfully
Asstt. Director (Pig.)

Copy to: Dy. Secretary (UC), UD Department, 10th Level, Delhi Secretariat,
New Delhi w.r.t. letter No. CD-021285062/1725/DS/UC/UD/2018/765 dated
31.05.2018.

Asstt. Director (Pig.)
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Delhi Gazette: Extraordinary
CHAPTER-III
NEW AND EXISTING CONNECTIONS
10. New and Existing Connections:
(1) General:

() The Licensee shall upload all the forms.and formats prescribed
under these Regulations on its website.

(i) The Licensee shall make appropriate arrangements for filing and
accepting the application by the applicant both in hard copy as
well as online.

() The applicant may file the application either online or in hard
copy:

Provided that where the hard copy of application is submitted by
hand, the Licensee shall verify the application on the spot and if
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)

v)

(Vi)

(vii)

found in order, acknowledge through dated receipt, and if found
deficient, issue a written note regarding shortcomings in the
application:

Provided further that where application is sent by registered post
or speed post at correct postal address, the deficiency if any,
shall be sent to the applicant within 2(two) days of receipt of
application through registered post or speed post at correct postal
address or on registered mobile number through SMS:

Provided also thai where the application is submitted online, a
system generated acknowledgement shall be issued forthwith and
in case of any deficiency same shall be intimated to the applicant
within 2 (two) days of the receipt of the application on registered
mobile number tluough SMS or registered e-mail address, as the
case may be.

The Licensee shall prominently display consumer related
information at its website and all its offices:

Provided that no other document or the charges, which have not
been listed, shall be required from the applicant.

On the request of applicant, an independent electric connection
shall be given to the owner/lawful occupant on each floor of the
premises.

herever, one dwelling unit has been sub-divided and separate
kitchen as well as separate entry is available, second electric
connection may be given to the lawful occupant.

The electricity bill shall be only for electricity supply to the premises
occupied by the consumer and shall not be treated as having
rights or titles over the premises.
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(2) Proof of identity of the applicant:-
Any of the following documents shall be accepted as proof of identity:-
(1) electoral identity card,;
(i) passport;
() driving license;
(iv) ration card having photograph;
(v) Aadhar card,
(vi) PAN card;
(vii) photo identity card issued by any Government agency;

(vii) If the applicant is an organization, certificate of incorporation/
registration issued by the Registrar and proof of authorization /resolution
of Board for authorizing the person.

(3) Proof of ownership or occupancy of the premises:-

Any of the following documents shall be accepted as the proof~ ”of ownership
or occupancy of premises:

(1) certified copy of title deed;

(i) certified copy of registered conveyance deed;
(i) General Power of Attorney (GPA);

(iv) allotment letter/possession letter;

(v) valid lease agreement alongwith undertaking that the lease agreement
has been signed by the owner or his authorized representative;
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(vi) rent receipt not earlier than 3 (three) months alongwith undertaking

that the rent receipt has been signed by the owner or his authorized
representative;

(vii) mutation certificate issued by a Government body such as Local

Revenue, Authorities or Municipal Corporation or land owning agencies
like DDA/L&DO;

(viii) sub-division agreement;

(ix) For bonafide consumers residing in JJ clusters or in other areas with

no specific municipal address, the licensee may accept either ration
card or electoral identity card mandatorily having the same address as
a proof of occupancy of the premises.

(4) Sub-divided Property:-

©)

0]

(i)

Where property/premises have been legitimately sub-divided, the owner/
occupier of the respective portion of such sub-divided property shall
be entitled to obtain independent connection in his name.

The Licensee shall provide the connection, to the applicant of respective
portion of the legitimately sub-divided property, on payment of
outstanding dues on pro-rata basis for that portion, based on the area
of such sub-division or as mentioned in sub-division agreement, and
the Licensee shall not deny connection to such applicant on the ground
that dues on the other portion(s) of such premises | have not been
paid, nor shall the Licensee demand record of last paid bills of other
portion(s) from such applicant(s).

Reconstruction of Existing Property:-

In case of complete demolition and reconstruction of the premises or the
building following shall apply:
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0]

(i)

(i)

)

v)

(6)

Supply of electricity from existing connection shall not be allowed to
be used and same shall have to be essentially surrendered by the
owncr/occupier/developer of the premises.

Meter and service line shall be removed, and the agreement shall
stand terminated only after realizing all dues payable to the Licensee
and thereafter the security deposit of the consumer shall be duly
returned by the Licensee as per the Regulations.

The owner, occupier, developer of the premises, as the case may be,
shall apply for temporary connection and the Licensee shall give such
temporary connection subject to Regulation 16:

Provided that temporary connection in all such cases shall be given
only after the outstanding dues, if any, for such premises, are fully
cleared.

Such reconstructed premises or building shall be treated as new
premises and the consumer shall be required to apply afresh for a
new connection as per these regulations.

Any new connection to such reconstructed premises shall be given
only after the outstanding dues attributed to the premises are duly
paid by the applicant:

Provided that in case such reconstructed building is occupied by
multiple owners, the treatment for new cannection(s) to such multiple
owners in the reconstructed building shall be given as if the property
IS sub-divided as in Regulation 10(4).

Renovation of the Existing Property:-

Subject to Regulation 10 (5), renovation of the existing property being
used by the domestic consumer for their own use shall be considered
under domestic category connection on fulfillment of following conditions:
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(i) The consumer shall give advance notice to the Licensee;

(i) Anundertaking to be given by the consumer to the effect that alteration/
addition is as per the prevailing Building Bye-Laws;

11. New Electricity Connection:-

The Licensee shall process the application for new connection, within the
rime frame as specified in these Regulations

(1) Submission of application along with all documents:-

0]

(i)

(i)

)

The Applicant shall make application for new connection to the
Licensee in the form notified in the Commission”s Orders:

Provided that a non-refundable registration cum processing fee
as notified in the Commission”s Orders shall be levied on the
applicant applying connection at Extra High Tension or High
Tension voltage level.

The applicant can also make application for new connection
online on the website of Licensee:

Provided that the applications for new connection for 50 kVA
and above, unless any other lower value as may be notified by
the Commission from time to time, shall be submitted through
online system only.

If the Applicant wishes to provide his own meter of approved
specifications, he shall explicitly inform the same to the Licensee
at the time of making the application.

The Licensee shall indicate all the deficiencies in the application
form to the applicant in one go only and shall not raise any new
deficiency subsequently.
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(v) In case the Licensee fails to intimate die applicant about any
deficiencies in his application on the spot or within the stipulated
2 (rwo) days in case of online application, as the case may be,
the application shall be deemed to have been accepted by the
Licensee on die date of receipt of the application.

(vi) In case the applicant fails to remove such defects or fails to
inform the Licensee about removal of deficiencies within 30 (thirty)
clays from the dale of receipt of intimation of deficiencies, the
application shall stand lapsed and the applicant will have to apply
afresh.

(vii) The application shall be considered to be accepted only on removal
of deficiencies as indicated under this Regulation.

(2) Field Inspection :-

0]

(i)

In case the application form is complete, the Licensee shall, at the
time of receipt of application form, stipulate a date and time for
inspection of applicant”s premises in mutual consultation with the
applicant, giving a written acknowledgement.

The date of inspection shall be scheduled within 2 (two) days from
the date of acceptance of the application:

Provided that if the applicant wishes to have a different date and time
for field inspection, which is beyond the stipulated date & time, the
excess time taken by the applicant shall neither be considered for
computation of total time taken for release of connection nor for the
purpose of compensation:

Provided further that if the applicanl wishes, he can get the inspection
scheduled on a holiday for the Licensee, on payment of aa inspection
fee as notified in the Commission s Orders.
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(i)

)

v)

(Vi)

(vii)

The Licensee shall conduct field inspection of the premises in the
presence of the applicant or his 1 representative on the appointed
date and time.

The Licensee shall not sanction the load, if upon inspection, the Licensee
finds that:

a. the information as famished in the application is at variance to the
actual position, or

b. the installation is defective or

c. theenergisation would be in violation of any provision of the Act,
Electricity Rules, Regulations ot any other requirement, if so
specified or prescribed by the Commission or Authority under
any of their Regulations or Orders.

The Licensee shall give intimation to the applicant on the spot in
writing about the defects/deficiencies, if any, observed during the field
inspection.

The applicant shall ensure that all defects/deficiencies arc removed
within 30 (thirty) days from receipt of intimation of defects/ deficiencies.

On receipt of information from the applicant about removal of defects/
deficiencies, the Licensee shall intimate the applicant about date for
re-inspection of the premises of the applicant which shall not be later
than 2 (two) days of receipt of information from the applicant about
removal of defects/deficiencies.

(viii) In case the applicant fails to remove such defects/deficiencies or fails

to inform the Licensee about removal of defects/deficiencies within 30
days from the date of receipt of intimation of defects/deficiencies, the
application shall stand lapsed and the applicant will have to apply
afresh:
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()

Provided that the Licensee may grant additional time to the applicant
for completion of works, in case the applicant submits a written request
for the same, within 30 (thirty) days from the date of receipt of
intimation of defects/deficiencies.

In case the Licensee fails to carry out field inspection/re-inspection
within 2 (two) days from the date of acceptance of application or
from the date of receipt of intimation of removal of site defects/
deficiencies, the load applied for connection shall be deemed to have
been sanctioned after 2 (two) days from the date of acceptance of the
-application or the date of receipt of information for removal of defects/
deficiencies, as the case may be.

(3) Load Sanction and Demand Note:-

0]

(i)

(i)

Save as otherwise provided in the Act or these Regulations, the
Licensee shall sanction the Irfad as requested by the applicant.

The Licensee shall raise the demand note to the applicant, within 2
(two) days of the field inspection subject to rectification of defects/
deficiencies, for applicable charges, giving its breakup under the beads
such as Service Line cum Development (SLD) charges. Security
deposit, security towards pro-payment meter, road restoration charges,
reconncction charges, etc. after giving due adjustment for the
registration cum processing fee collected, if any, at the time of
submission of the application:

Provided that in cases where consumer contribution is required for
augmentation of network, the demand note shall be raised by the
licensee within 10 (ten) days of the field inspection.”

The applicant shall make payment within 2 (two) days of the receipt
of the demand note.
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(iv) In case the applicant finds difficulty in making the payment within
2(two) days, the applicant may request the Licensee, in writing, for
an extension of time for a maximum period of 15 (fifteen) days.

(v) The Licensee shall be under obligation to energise the connection on
receipt of full payment against the demand note subject to the condition
that the time extended under sub-regulation (iv) above shall not be
counted in working out the total time taken for energisation of
connection by Licensee nor the consumer shall be entitled to seek any
compensation for such extended period.

(4) Energisation of Connection:-

(i) Where connection is to be provided from existing distribution system
in electrified areas:-

a.

In cases where road cutting permission or right of way is not
required, the Licensee shall energize the connection within 1(one)
day from the date of receipt of full payment.

In cases where road cutting permission or right of way is required,
the Licensee shall energize the connection within 9(nine) days
from the date of receipt of full payment:

Provided that if delay in road cutting permission or right of way
is beyond 2( two) days from the dale of submission of request
by the distribution licensee, such delay shall not be counted in
working out the toial lime taken for energisation of connection by
Licensee nor the consumer shall be entitled to seek any
compensation for such period.

The total time for providing connection from existing distribution
system shall not exceed the time schedule specified under these
Regulations.
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d. For the purpose of illustration, the total time taken for release of
connection in electrified area from the existing distribution system,
where there is no deficiency in the application or during field

inspection, shall be as under:

SI. No. Description Time period
()  Acceptance of Application Zero date
(i)  Field Inspection Within 2 days of Acceptance of
Application
() Load Sanction and demand note Within 2 days of Field Inspection
(iv) Payment of demand note Within 2 days of raising demand
note
(v)  Release of connection, where no Within 1 day of receipt of
RoW or road cutting permission payment
IS required
(vi) Total time for release of connection ~ Within 7 days of acceptance of

where no RoW or road cutting
permission is required

Total time for release of connection
where RoW or road cutting
permission is required

application

Within 15 days of acceptance
of application

(i) Connection where system augmentation is required in electrified areas:-

a.  The Licensee shall not deny new connection as long as the peak load
including the load capacity of the new connection on the applicable
distribution transformer falls within and up to 90% of the rated capacity

of the transformer.



JARIfhd U & folRag SR 219 16 3, 1940 (ITh)

b. The Licensee shall; take appropriate action for augmentation of the
capacity, as soon as the peak load on the existing applicable distribution
Iransformer(s) reaches about 70% of its rated capacity.

c.  Subject to sub-clause (a) above, if giving of new connection requires
augmentation of distribution system, the Licensee shall inform the
applicant about the approximate time frame by which the applied load
can be energized. Such time frame shall not exceed the time schedule
specified as under:

(i) Electrified Areas (where extension Within 15 days from the date
of line upto live poles is required) of receipt of full payment against
demand note.

(i) Electrified Areas (Where extension of Within 2 months from the date
lines or augmentation of Distribution  of receipt of full payment against
Transformation capacity, where peak  demand note.
load of transformer has reached 90%
of its rated capacity)

(i) Electrified Areas (Where new Within 4 months from the date
Distribution Transformer is of receipt of payment against
required) demand note

(iv) Electrified Areas (Where existing Within 6 months from the date
11 KV network needs to be of receipt of payment against
augmented) demand note

(v)  Electrified Areas (Where existing Within 8 months from the date
66733 kV grid sub-station needs of receipt of payment against
to be augmented) demand note

Provided that the Licensee may approach the Commission for extension of
time specified in specific cases, where magnitude of electrification works
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(i)

is such that it requires more time, duly furnishing the details in support of
such request for extension.

Connection in Un-electrified areas:-

a.

The licensee shall upload the updated details of un-eleetrined areas as
on 31st March of every year alongwith the geographical map clearly
indicating the boundaries of such areas under its licensed area of
supply by the end of April of that year:

Provided that the Licensee for the first lime shall upload the details of
un-electrificd areas as on 31.7.2017 alongwith the geographical map
clearly indicating the boundaries of such areas under its licensed area

of supply:

Provided further that the details of un-electrified areas as on 31.7.2017
shall be uploaded by the Licensee on its website by 31.8.2017 and
shall remain on its website unless reviewed by the Commission.

The Licensee shall submit in the Business Plan, details of un-electrified
areas under its area of supply and proposal for its electrification
during the control period.

The Licensee shall submit alongwith the filing of tariff petition, the
detailed plan for electrification of these areas duly taking into account
the number of pending applications for service connections, potential
for load growth etc.

The Licensee shall ensure that all relevant laws of the land arc complied
with.

The Licensee shall complete the electrification of un-electrified areas
and release the connection within the lime schedule specified as under:
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(i)  Where connection from nearby

existing network is possible

() Where new network is to be
laid or grid station needs to
be established

Within 4 months from the date of
receipt of approval from the
Commission, wherever required,
subject to:

(i) receipt of service line cum
development charges under
Regulation 21 from the developer
or the applicant as the case may be;
and

(1) availability of righ of way & land,
wherever required.

Within 12 months from the dale
of receipt of approval from the
Commission, wherever required,
subject to:

(i) receipt, of service line cum
development charges under
Regulation 21 from the developer
or the applicant as the ease may be;
and

(i1) availability of right of way & land,
wherever required.

Provided that on request of the licensee, the Commission may allow
extension of time for electrification works in specific cases, based on the
justification and the details furnished by the Licensee:

Provided further that once electrification of such area is completed, the
timelines for energisation of connection shall be in accordance with the
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provisions of these Regulations for energisation of connection in electrified
areas.

(iv) All connections to be energized using bus-bars:-

a.

If more than one connection in a premises/complex are energized
using a single service line or a cable, all such connections shall be
energized using the bus-bars only without looping with other meters.

Any existing connection, provided through loop connections, energized
prior to J 8th April, 2007 (dale of notification of Delhi Electricity
Supply Code and Performance Standards Regulations. 2007), shall
be rectified and re-energized using bus-bars within 6 (six) months
from the date of applicability of these Regulations.

The consumer shall have the right to check / verify that the neutral of
its meter is connected directly from the bus bar and not in any other
manner.

Subject to Sub-Clause (b) above, if it is found that the consumer %
meter is energized through neutral looping and not directly from the
bus bar, the Licensee shall be liable to pay compensation as specified
in Schedule-I of the Regulations.

(v) Compensation for delay in energizing connection:-

a.

In case the Licensee fails to provide the connection to an applicant
within the prescribed time lines, the Licensee shall be liable to pay the
applicant, compensation as specified in Schedule-1 of the Regulations.

For determination of compensation, the rime taken for release of
connection shall not be considered on account of the following:-

(i) if atany stage, additional time period is sought by the applicant
for reasons to be recorded in writing; or
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(i) If the same is on account of reasons such as right of way,
acquisition of land, delay in permission for road cutting etc., or
occurrence of any force majeure event, over i which Licensee
has no control and the reasons for the delay are communicated
to the applicant within the period specified for energisation; or

(i) If additional lime is allowed by the Commission for completion
of work.

In case the Licensee fails to provide connection to an applicant after
raising a demand note, the Licensee shall pay the applicant,
compensation as per Schedule-1 of the Regulations:

Provided that the Licensee shall also refund the amount deposited by
the applicant against the demand note along with interest as applicable
in case of Security Deposit, within 30 (thirty) days from the date load
IS not sanctioned:

Provided further that if the connection could not be provided after
issuance of the demand note for the reasons attributable to the applicant,
no compensation shall be payable and the Licensee shall refund the
amount deposited by the applicant against the demand note.

(vi) Electricity Connection based on occupancy as per Regulation 10
(3)(v & vi):-

a.

The Licensee shall provide the electricity connection to such applicant
only through pre-payment meter by charging a refundable security
also as notified in the Commission”s Orders towards pre-payment
meter:

Provided that if the load demanded by the applicant is more than 45k
W, the Licensee may provide the connection through post-paid meter:
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12.

b.  The electricity connection shall be valid during the currency of said
lease agreement or mutually extended period of lease by the occupier
and the owner.

c.  The Licensee shall disconnect the electricity connection on expiry of
lease agreement, unless extended.

d. Incase the proof of occupancy is, rem receipt alongwith undertaking
that the rent receipt is signed by the owner or his authorized
representative, the electricity connection shall be disconnected on the
request of the owner or his authorized representative:

Provided that notice of at least one month period shall be given by
the owner or his authorized representative to the Licensee and the
occupier

e. Atthe time of disconnection, if the pre-payment meter is not defective/
damaged, the Licensee shall refund the security collected towards
pre-paymeni meter alongwith the balance within 7 (seven) days of
disconnection through demand draft or electronic clearance system.

Single point supply:

(1) The Licensee shall, if so requested, .give single point supply, to the
premises with multiple consumer/beneficiaries such as:

() Multi-slorey buildings.
(i) Residential complex developed by any developer.

(i) Residential-cum-commcrcial complex developed by a developer
and approved by an appropriate authority

(iv) Group Housing Societies

(v) Commercial or Industrial Complex.
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)

©)

4)

®)

(6)

(vi) Residential Complex constructed by any employer for his
employees:

Provided that the provisions of this Regulation shall not in any
way affect the right of a person residing/occupying any pan/unit
in such premises, sold or leased by the developer, to demand
supply of electricity directly from the Licensee of the area.

Supply shall be provided by the developer or registered association
to the individual beneficiaries and for common service by installing
separate meters.

The developer or registered association shall collect the charges as
per applicable Tariff Order and the cost of energy from individual
beneficiaries and shall remit the charges for the entire electricity availed
at such single point of supply as per the bill within such lime as
indicated in the bill.

The tariff charged from individual beneficiaries shall be as per applicable
tariff for relevant category as notified in Tariff Order.

Providing of connection to individual beneficiaries in such premises
with multiple consumers and sharing of expenses of consumption of
electricity as per the above provisions shall not be construed as
unauthorized extension of supply or resale of energy.

The maintenance of internal distribution network and providing services
to individual beneficiaries shall be the responsibility of the developer
or registered association, as the case may be.

(Explanation: Registered Association means the Residents Welfare
Association or any other similar ; body registered with Registrar.
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Co-operatives Societies, Delhi/ Societies Act, 1860 which deals with
the management of various common facilities/services within the
complex.)

13. Conversion of single point connection to individual conncction:

(1)

(2)

)

(4)

The concerned developer or registered association opting for
Conversion of Single Point Connection to Individual Connection shall
submit to the Licensee, a certified copy of the resolution regarding the
surrender of existing Single Point Delivery connection. In such cases,
the procedure specified, for full conversion ai Regulation 14 shall

apply.

In case, applications are received by the Licensee from individual
consumers for direct supply of electricity, the Licensee shall undertake
a joint survey with the concerned developer or registered association
within 15 (fifteen) days of the date of receipt of the first application
for direct supply. During the survey, the Licensee shall explore the
possibility of additional applicants who may like to opt for direct
supply through a written consent for proper planning and to provide
the supply.

In case, after conducting joint survey, it is found that the number of
members of the society, opting for direct supply from Licensee is 2/
3 or more of the total number of members of the society, the complete
society shall be converted for taking direct supply, and the procedure
specified for full conversion at Regulation 14 shall apply.

In case, after conducting joint survey, it is found thai the number of
members of the society opting for direct supply is less than 2/3 of the
total number of members of the society, the procedure specified for
partial conversion at Regulation 15 shall apply.
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(5) Notwithstanding the above, no further applications for direct supply
of power shall be entertained from such members who did not opt for
direct supply during the joint survey mentioned as above, for the next
5 (five) years from the date of energisation of other applicants.. This
condition shall be clearly mentioned in the survey form.

(6) The Licensee sliall seek and the developer or the registered association,
as the case may be, shall provide the list of all the beneficiary members
of the single point connection.

(7) The developer or the registered association shall provide access to
the premises to the Licensee or its authorized representatives for the

purpose of any activity related to conversion of single point connection
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DERC (Supply Code and Performance Standards) Regulations, 2017

(TO BE PUBLISHED IN DELHI GAZETTE EXTRAORDINARY
PART) GOVERNMENT OF NATIONAL CAPITAL
TERRITORY OF DELHI

Delhi Electricity Regulatory Commission
Viniyamak Bhawan, C-Block, Shivalik, Malviya Nagar, New Delhi-110017
Notification
Delhi

No. F.17(85)/Engg./DERC/15-16/5109----  In exercise of the powers
conferred by Section 46, 50 read with Section 57, Section 181 of the Electricity
Act, 2003 (Act 36 of 2003) and all other powers enabling it in this behalf and
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after previous publication, the Delhi Electricity Regulatory Commission hereby
makes the following Regulations, namely Delhi Electricity Regulatory Commission
(Supply Code and Performance Standards) Regulations, 2017.

1.

10.

CHAPTER - |
GENERAL

Short title, extent and commencement:-

(1) These Regulations may be called “Delhi Electricity Regulatory
Commission (Supply Code and Performance Standards) Regulations,
20177,

(2) These Regulations shall be applicable to all the Distribution Licensees
including Deemed Licensees and all consumers in the National Capital
Territory of Delhi.

(3) These Regulations shall come into force from 1.9.2017.
Definitions:-

In these Regulations, unless the context otherwise requires:-

(1) “Act”” means the Electricity Act, 2003, as amended from time to time;

(2) *“Accredited laboratory”~ means a laboratory accredited by National
Accreditation Board for Testing and Calibration Laboratories (NABL);

CHAPTER - 111
NEW AND EXISTING CONNECTIONS
New and Existing Connections:-
(1) General:-

(i) The Licensee shall upload all the forms and formats prescribed
under these Regulations on its website.
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(i)

(i)

)

v)

The Licensee shall make appropriate arrangements for filing and
accepting the application by the applicant both in hard copy as
well as online.

The applicant may file the application either online or in hard
copy:

Provided that where the hard copy of application is submitted by
hand, the Licensee shall verify the application on the spot and if
found in order, acknowledge through dated receipt, and if found
deficient, issue a written note regarding shortcomings in the
application:

Provided further that where application is sent by registered post
or speed post at correct postal address, the deficiency if any,
shall be sent to the applicant within 2(two) days of receipt of
application through registered post or speed post at correct postal
address or on registered mobile number through SMS:

Provided also that where the application is submitted online, a
system generated acknowledgement shall be issued forthwith and
in case of any deficiency same shall be intimated to the applicant
within 2 (two) days of the receipt of the application on registered
mobile number through SMS or registered e-mail address, as the
case may be.

the Licensee shall prominently display consumer related information
at its website and all its offices:

Provided that no other document or the charges, which have not
been listed, shall be required from the applicant.

On the request of applicant, an independent electric connection
shall be given to the owner/lawful occupant on each floor of the
premises.
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)

©)

(vi) Wherever, one dwelling unit has been sub-divided and separate
kitchen as well as separate entry is available, second electric
connection may be given to the lawful occupant.

(vii) The electricity bill shall be only for electricity supply to the premises
occupied by the consumer and shall not be treated as having
rights or titles over the premises.

Proof of identity of the applicant:-

Any of the following documents shall be accepted as proof of identity:-
() electoral identity card,;

(i) passport;

(i) driving license;

(iv) ration card having photograph;

(v) Aadharcard,

(vi) PAN card;

(vii) photo identity card issued by any Government agency; (viii)If the
applicant is an organization, certificate of incorporation/ registration
issued by the Registrar and proof of authorization /resolution of
Board for authorizing the person.

Proof of ownership or occupancy of the premises:-

Any of the following documents shall, be accepted as the proof of
ownership or occupancy of premises:-

() certified copy of title deed;

(i) certified copy of registered conveyance deed;
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(i) General Power of Attorney (GPA);
(iv) allotment letter/possession letter;

(v) wvalid lease agreement alongwith undertaking that the lease
agreement has been signed by the owner or his authorized
representative;

(vi) rent receipt not earlier than 3 (three) months alongwith undertaking
that the rent receipt has been signed by the owner or his authorized
representative;

(vif) mutation certificate issued by a Government body such as Local
Revenue Authorities or Municipal Corporation or land owning
agencies like DDA/L&DO;

(viii) sub-division agreement;

(iX) For bonafide consumers residing in JJ clusters or in other areas
with no specific municipal address, the licensee may accept either
ration card or electoral identity card mandatorily having the same
address as a proof of occupancy of the premises.

(4) Sub-divided Property:-

()  Where property/premises have been legitimately sub-divided, the
owner/occupier of the respective portion of such sub-divided
property shall be entitled to obtain independent connection in his
name.

(i) The Licensee shall provide the connection, to the applicant of
respective portion of the legitimately sub-divided property, on
payment of outstanding dues on pro-rata basis for that portion,
based on the area of such sub-division or as mentioned in sub-
division agreement, and the Licensee shall not deny connection
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to such applicant on the ground that dues on the other portion(s)
of such premises have not been paid, nor shall the Licensee
demand record of last paid bills of other portion(s) from such
applicant(s).

(5) Reconstruction of Existing Property:-

In case of complete demolition and reconstruction of the premises or
the building following shall apply:

0]

(i)

(i)

)

v)

Supply of electricity from existing connection shall not be allowed
to be used and same shall have to be essentially surrendered by
the owner/occupier/developer of the premises.

Meter and service line shall be removed, and the agreement shall
stand terminated only after realizing all dues payable to the
Licensee and thereafter the security deposit of the consumer
shall be duly returned by the Licensee as per the Regulations.

The owner, occupier, developer of the premises, as the case may
be, shall apply for temporary connection and the Licensee shall
give such temporary connection subject to Regulation 16:

Provided that temporary connection in all such cases shall be
given only after the outstanding dues, if any, for such premises,
are fully cleared.

Such reconstructed premises or building shall be treated as new
premises and the consumer shall be required to apply afresh for
a new connection as per these regulations.

Any new connection to such reconstructed premises shall be
given only after the outstanding dues attributed to the premises
are duly paid by the applicant:
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Provided that in case such reconstructed building is occupied by
multiple owners, the treatment for new connection(s) to such
multiple owners in the reconstructed building shall be given as if
the property is sub-divided as in Regulation 10(4).

(6) Renovation of the Existing Property:-

Subject to Regulation 10 (5), renovation of the existing property
being used by the domestic consumer for their own use shall be
considered under domestic category connection on fulfillment of
following conditions:

0]
(i)

The consumer shall give advance notice to the Licensee;

An undertaking to be given by the consumer to the effect that
alteration/addition is as per the prevailing Building Bye-Laws;

11. New Electricity Gonnection:-

The Licensee shall process the application for new connection, within the
time frame as specified in these Regulations

(1) Submission of application along with all documents:-

0]

(i)

The Applicant shall make application for new connection to the
Licensee in the form notified in the Commission”s Orders:

Provided that a non-refundable registration cum processing fee
as notified in the Commission”s Orders shall be levied on the
applicant applying connection at Extra High Tension or High
Tension voltage level.

The applicant can also make application for new connection
online on the website of Licensee:

Provided that the applications for new connection for 50 kVA
and above, unless any other lower value as may be notified by
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)

(i)

)

v)

(Vi)

(vii)

the Commission from time to time, shall be submitted through
online system only.

If the Applicant wishes to provide his own meter of approved
specifications, he shall explicitly inform the same to the Licensee
at the time of making the application.

The Licensee shall indicate all the deficiencies in the application
form to the applicant in one go only and shall not raise any new
deficiency subsequently.

In case the Licensee fails to intimate the applicant about any
deficiencies in his application on the spot or within the stipulated
2 (two) days in case of online application, as the case may be,
the application shall be deemed to have been accepted by the
Licensee on the date of receipt of the application.

In case the applicant fails to remove such defects or fails to
inform the Licensee about removal of deficiencies within 30 (thirty)
days from the date of receipt of intimation of deficiencies, the
application shall stand lapsed and the applicant will have to apply
afresh.

The application shall be considered to be accepted only on removal
of deficiencies as indicated under this Regulation.

Field Inspection:-

0]

(i)

In case the application form is complete, the Licensee shall, at
the time of receipt of application form, stipulate a date and time
for inspection of applicant”s premises in mutual consultation with
the applicant, giving a written acknowledgement.

The date of inspection shall be scheduled within 2 (two) days
from the date of acceptance of the application:
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(i)

)

v)

(Vi)

Provided that if the applicant wishes to have a different date and
time for field inspection, which is beyond the stipulated date &
time, the excess time taken by the applicant shall neither be
considered for computation of total time taken for release of
connection nor for the purpose of compensation:

Provided further that if the applicant wishes, he can get the
inspection scheduled on a holiday for the Licensee, on payment
of an inspection fee as notified in the Commission”s Orders.

The Licensee shall conduct field inspection of the premises in the
presence of the applicant or his representative on the appointed
date and time.

The Licensee shall not sanction the load, if upon inspection, the
Licensee finds that;

a. the information as furnished in the application is at variance
to the actual position, or

b. the installation is defective or

c. theenergisation would be in violation of any provision of the
Act, Electricity Rules, Regulations or any other requirement,
if so specified or prescribed by the Commission or Authority
under any of their Regulations or Orders.

The Licensee shall give intimation to the applicant on the spot in
writing about the defects/deficiencies, if any, observed during the
field inspection.

The applicant shall ensure that all defects/deficiencies are removed
within 30 (thirty) days from receipt of intimation of defects/
deficiencies.
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(vii) On receipt of information from the applicant about removal of

defects/deficiencies, the Licensee shall intimate the applicant about
date for re-inspection of the premises of the applicant which shall
not be later than 2 (two) days of receipt of information from the
applicant about removal of d ef ects/deficiencies.

(viii) In case the applicant fails to remove such defects/deficiencies or

(iX)

fails to inform the Licensee about removal of defects/deficiencies
within 30 days from the date of receipt of intimation of defects/
deficiencies, the application shall stand lapsed and the applicant
will have to apply afresh:

Provided that the Licensee may grant additional time to the
applicant for completion of works, in case the applicant submits
a written request for the same, within 30 (thirty) days from the
date of receipt of intimation of defects/deficiencies.

In case the Licensee fails to carry out field inspection/re-inspection
within 2 (two) days from the date of acceptance of application
or from the date of receipt of intimation of removal of site defects/
deficiencies, the load applied for connection shall be deemed to
have been sanctioned after 2 (two) days from the date of
acceptance of the application or the date of receipt of information
for removal of defects/deficiencies, as the case may be.

(3) Load Sanction and Demand Note:-

0]

(i)

Save as otherwise provided in the Act or these Regulations, the
Licensee shall sanction the load as requested by the applicant.

The Licensee shall raise the demand note to the applicant, within
2 (two) days of the field inspection subject to rectification of
defects/deficiencies, for applicable charges, giving its breakup
under the heads such as Service Line cum Development (SLD)
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(i)

)

v)

charges, Security deposit, security towards pre-payment meter,
road restoration charges, reconnection charges, etc. after giving
due adjustment for the registration cum processing fee collected,
if any, at the time of submission of the application:

Provided that in cases where consumer contribution is required
for augmentation of network, the demand note shall be raised by
the licensee within 10 (ten) days of the field inspection.

The applicant shall make payment within 2 (two) days of the
receipt of the demand note.

In case the applicant finds difficulty in making the payment within
2(two) days, the applicant may request the Licensee, in writing,
for an extension of time for a maximum period of 15 (fifteen)
days.

The Licensee shall be under obligation to energise the connection
on receipt of full payment against the demand note subject to the
condition that the time extended under sub-regulation (iv) above
shall not be counted in working out the total time taken for
energisation of connection by Licensee nor the consumer shall be
entitled to seek any compensation for such extended period.

(4) Energisation of Connection:-

0]

Where connection is to be provided from existing distribution
system in electrified areas:-

a. Incases where road cutting permission or right of way is
not required, the Licensee shall energize the connection within
I(one) day from the date of receipt of full payment.

b. In cases where road cutting permission or right of way is
required, the Licensee shall energize the connection within
9(nine) days from the date of receipt of full payment:
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Provided that if delay in road cutting permission or right of
way is beyond 2(two) days from the date of submission of
request by the distribution licensee, such delay shall not be
counted in working out the total time taken for energisation
of connection by Licensee nor the consumer shall be entitled
to seek any compensation for such period.

The total time for providing connection from existing
distribution system shall not exceed the time schedule
specified under these Regulations.

For the purpose of illustration, the total time taken for release
of connection in electrified area from the existing distribution
system, where there is no deficiency in the application or
during field inspection, shall be as under:

Sl. No. Description Time period

1 2 3

(i) Acceptance of Application Zero date

(i) Field Inspection Within 2 days of
Acceptance of Application

(i) Load Sanction and demand note Within 2 days of Field
Inspection

(iv) Payment of demand note Within 2 days of raising
demand note

(v) Release of connection, where no Within 1 day of receipt

RoW or road cutting permission is of payment
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1 2 3
Release of connection, where RoW Within 9 days of receipt
or road cutting permission is required of payment

(vi) Total time for release of connection Within 7 days of
where no RoW or road cutting acceptance of application
permission is required
Total time for release of connection Within 15 days of
where RoW or road cutting acceptance of application
permission is required

(i) Connection where system augmentation is required in electrified

areas:-

a.

The Licensee shall not deny new connection as long as the peak
load including the load capacity of the new connection on the
applicable distribution transformer falls within and up to 90% of
the rated capacity of the transformer.

The Licensee shall take appropriate action for augmentation of
the capacity, as soon as the peak load on the existing applicable
distribution transformer(s) reaches about 70% of its rated capacity.

Subject to sub-clause (a) above, if giving of new connection
requires augmentation of distribution system, the Licensee shall
inform the applicant about the approximate time frame by which
the applied load can be energized. Such time frame shall not
exceed the time schedule specified as under:

(1) Electrified Areas (where extension ~ Within 15 days from the date

of line upto five poles is required)  of receipt of full payment against

demand note.
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(i) Electrified Areas (Whereextension

(i)

)

v)

of lines or augmentation of
Distribution Transformation
capacity,where peak load of
transformer has reached 90% of
its rated capacity)

Electrified Areas (Where new
Distribution Transformer is
required)

Electrified Areas (Where existing
11 KV network needs to be
augmented)

Electrified Areas (Where existing
66/33 kV grid sub-station needs
to be augmented)

Within 2 months from the
date of receipt of full payment
against demand note.

Within 4 months from the
date of receipt of payment
against demand note

Within 6 months from the
date of receipt of payment
against demand note

Within 8 months from the
date of receipt of payment
against demand note

Provided that the Licensee may approach the Commission for extension
of time specified in specific cases, where magnitude of electrification
works is such that it requires more time, duly furnishing the details in
support of such request for extension.

(i) Connection in Un-electrified areas:-

a. The licensee shall upload the updated details of un-electrified
areas as on 31st March of every year alongwith the geographical
map clearly indicating the boundaries of such areas under its
licensed area of supply by the end of April of that year:

Provided that the Licensee for the first time shall upload the
details of un-electrified areas as on 31.7.2017 alongwith the
geographical map clearly indicating the boundaries of such areas
under its licensed area of supply:
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Provided further that the details of un-electrified areas as on
31.7.2017 shall be uploaded by the Licensee on its website by
31.8.2017 and shall remain on its website unless reviewed by
the Commission.

b. The Licensee shall submit in the Business Plan, details of un-
electrified areas under its area of supply and proposal for its
electrification during the control period.

c.  The Licensee shall submit alongwith the filing of tariff petition, the
detailed plan for electrification of these areas duly taking into
account the number of pending applications for service
connections, potential for load growth etc.

d. The Licensee shall ensure that all relevant laws of the land are
complied with.

e. The Licensee shall complete the electrification of un-electrified
areas and release the connection within the time schedule specified
as under:

Where connection from nearby ~ Within 4 months from the date

existing network is possible of receipt of approval from the
Commission, wherever required,
subject to:

(i) receipt of service line cum
development charges under
Regulation 21 from the developer
or the applicant as the case may
be; and

(i1) availability of right of way &
land, wherever required.
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(i) Where new network is to be
laid or grid station needs to
be established

Within 12 months from the date
of receipt of approval from the

Commission, wherever required,
subject to:

(i) receipt of service line cum
development charges under
Regulation 21 from the developer
or the applicant as the case may
be; and

(i1) availability of right of way &
land, wherever required.

Provided that on request of the licensee, the Commission may allow
extension of time for electrification works in specific cases, based on
the justification and the details furnished by the Licensee:

Provided further that once electrification of such area is completed,
the timelines for energisation of connection shall be in accordance
with the provisions of these Regulations for energisation of connection

in electrified areas.

(iv) All connections to be energized using bus-bars:-

a.  If more than one connection in a premises/complex are energized
using a single service line or a cable, all such connections shall
be energized using the bus-bars only without looping with other

meters.

b.  Any existing connection, provided through loop connections,
energized prior to 18th April, 2007 (date of notification of Delhi
Electricity Supply Code and Performance Standards Regulations,
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2007), shall be rectified and re-energized using bus-bars within
6 (six) months from the date of applicability of these Regulations.

The consumer shall have the right to check / verify that the
neutral of its meter is connected directly from the bus bar and
not in any other manner.

Subject to Sub-Clause (b) above, if it is found that the consumer 3
meter is energized through neutral looping and not directly from
the bus bar, the Licensee shall be liable to pay compensation as
specified in Schedule-I of the Regulations.

(v) Compensation for delay in energizing connection:-

a.

In case the Licensee fails to provide the connection to an applicant
within the prescribed time lines, the Licensee shall be liable to
pay the applicant, Compensation as specified in Schedule-I of
the Regulations.

For determination of compensation, the time taken for release of
connection shall not be considered on account of the following:-

(1) If at any stage, additional time period is sought by the
applicant for reasons to be recorded in writing; or

(i) If the same is on account of reasons such as right of way,
acquisition of land, delay in permission for road cutting etc.,
or occurrence of any force majeure event, over which
Licensee has no control and the reasons for the delay are
communicated to the applicant within the period specified
for energisation; or

()  If additional time is allowed by the Commission for completion
of work.
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In case the Licensee fails to provide connection to an applicant
after raising a demand note, the Licensee shall pay the applicant,
compensation as per Schedule-1 of the Regulations:

Provided that the Licensee shall also refund the amount deposited
by the applicant against the demand note along with interest as
applicable in case of Security Deposit, within 30 (thirty) days
from the date load is not sanctioned:

Provided further that if the connection could not be provided
after issuance of the demand note for the reasons attributable to
the applicant, no compensation shall be payable and the Licensee
shall refund the amount deposited by the applicant against the
demand note.

(vi) Electricity Connection based on occupancy as per Regulation
10 (3)(v &vi):-

a.

The Licensee shall provide the electricity connection to such
applicant only through pre-payment meter by charging a
refundable security also as notified in the Commission”s Orders
towards pre-payment meter: Provided that if the load demanded
by the applicant is more than 45kW, the Licensee may provide
the connection through post-paid meter:

The electricity connection shall be valid during the currency of
said lease agreement or mutually extended period of lease by the
occupier and the owner.

The Licensee shall disconnect the electricity connection on expiry
of lease agreement, unless extended.

In case the proof of occupancy is rent receipt alongwith
undertaking that the rent receipt is signed by the owner or his
authorized representative, the electricity connection shall be
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disconnected on the request of the owner or his authorized
representative:

Provided that notice of at least one month period shall be given
by the owner or his authorized representative to the Licensee
and the occupier.

e. Atthe time of disconnection, if the pre-payment meter is not
defective/damaged, the Licensee shall refund the security collected
towards pre-payment meter alongwith the balance within 7 (seven)
days of disconnection through demand draft or electronic
clearance system.

12. Single point supply:

(1) The Licensee shall, if so requested, give single point supply, to the
premises with multiple consumers/beneficiaries such as:

() Multi-storey buildings.
(i) Residential complex developed by any developer.
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(3) Load Reduction on the request of consumer:-

(i) The Application for load reduction shall be accepted only after six
months from original energisation for connections up to 100 KW, and
1 (one) year from original energisation for connections above 100
KW. Subsequent application for load reduction shall be accepted
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(4)

(i)

(i)

)

v)

(Vi)

(vii)

once in six-months or after lock-in period of 6 (six) months pursuant
to Regulation 17(4)(vii), as the case may be.

The applicant shall apply for load reduction to the Licensee in the
format prescribed in the Commission”s Orders.

The Licensee, after verification, shall sanction the reduced load within
10 (ten) days from the date of acceptance of such application.

The load reduction shall be reflected from next billing cycle.

If the effective date of load reduction falls between the billing cycles,
the Licensee shall raise the bill on pro-rata” basis during that billing
cycle.

The reduction of load shall be limited to the highest of average of any
4 (four) consecutive months maximum demand readings of last 12
(twelve) months.

If the load reduction is not sanctioned within the said period, the
consumer shall be entitled to seek and the Licensee shall be liable to
pay the compensation as specified in Schedule-1 of the Regulations.

Review of sanctioned load/contract demand by the Licensee:-

0]

For revision of sanctioned load or contract demand as the case may
be, the Licensee shall take the highest of average of Maximum Demand
readings recorded as per billing cycle covering any four consecutive
calendar months in the preceding financial year i.e. from 1st April to
31st March, rounded off to the lower integer as described in the
illustration:

Provided that the period for billing cycle shall not exceed the period
specified in these Regulations:
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Provided further that the minimum sanctioned load shall be 1kW.
Ilustration (a):-

- Sanctioned load in preceding financial year : 4kW

- Highest of Average of MD readings : > 4kW and < 5 kW

- Rounding off for revised sanctioned load : 4 kW
Ilustration (b):-

- Sanctioned load in preceding financial year : 4kW

- Highest of Average of MD readings : > 6kW and < 7 kW

- Rounding off for revised sanctioned load : 6 kW
Illustration (c): -

- Sanctioned load in preceding financial year : 4kW

- Highest of Average of MD readings : > 3kW and < 4 kW

- Rounding off for revised sanctioned load : 3 kW

(i) If the computed revised load pursuant to sub-clause (i) above exceeds
the sanctioned load or contract demand as the case may be, the
Licensee shall issue a separate notice to the consumer about the
proposed increase in sanctioned load or contract demand. The notice
shall contain the details of the exact readings in the consecutive billing
cycle(s) taken into consideration along with details of enhanced security
deposit and the differential Service Line cum Development (SLD)
charges in case of change of service line, if any, for such increase in
sanctioned load or the contract demand, as the case may be, in
accordance with the Act to be deposited by the consumer within 30
(thirty) days from the date of receipt of notice.
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(i)

)

v)

(Vi)

(vii)

In case of domestic category consumers, if the computed load pursuant
to sub-clause (i) above is less than the sanctioned load or contract
demand as the case may be of the consumer, the Licensee shall seek
the consent of the consumer for load reduction through a separate
notice to the consumer, giving details and information that his maximum
demand is less than the sanctioned load or contract demand:

Provided that for domestic category consumers, having the sanctioned
load upto 5kW in the last billing cycle of preceding financial year, if
no communication is received from them within expiry of 30 (thirty)
days from the date of the receipt of notice, the load shall be reduced
automatically; and for domestic consumers having sanctioned load
more than 5kW in the last billing cycle of preceding financial year, the
load shall be reduced only on receipt of consent from the consumer.

A separate notice for upward or downward revision of sanctioned
load or contract demand as the case may be, shall be issued by 31st
May of the financial year. No notice for upward revision shall be
issued thereafter during the year.

In case a notice for downward revision pursuant to sub clause (iv) is
not issued by 31st May, the Licensee shall pay compensation to the
affected consumer as specified in Schedule - | of the Regulations,
without prejudice to the right of consumer to reduce the load which
shall be effective as per sub clause (vi) below.

The upward or downward revision of sanctioned load or contract
demand as the case may be, shall be done once in a financial year and
shall be made effective from 1st July of the financial year.

If the load is enhanced by the Licensee pursuant to sub-clause (ii), the
request for any load reduction shall be entertained only after expiry

of 6 (six) months from the date of enhancement of load.
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Wazirpur (Assembly Constituency)
At the time of Census Operation, 2011

No. of Muncipal Name of Muncipal Category
Wards Wards
65 Nimri Colony SC(Women)
66 Sawan Park SC
67 Wazirpur General

68 Ashok Vihar General
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Office of the Secretary (Rev.) cum - Divisional Commissioner
Department of Revenue : Govt. of NCT of Delhi
5 Sham Nath Marg, Delhi-110054.

F.No. 7/41/GA/Estt./DC/2013/295 Dated:25/1/16

ORDER

Subject: Transfer policy for Revenue Department, GNCT of Delhi.

1. This policy shall cover the Revenue Staff viz. Sub-Registrar, Tehsildar,
Naib-Tehsildar, Kanungo. Patwari & Bailiff and secretaiial staff viz.
Superintendent, Head Clerk (HC), Upper Division Clerk (UDC), Lower
Division Clerk (LDC) & Stenographer and driver.

2. The tenure oi a Sub-Registrar cannot exceed beyond 03 years in any Sub-
Reqgistrar office and his tenure as Sub-Registrar in his career cannot exceed
beyond 05 years under any circumstances. There shall be a cooiing-off
period of 05 years before the official can be considered for posting as
Sub-Registrar again.

3. The tenure of a Tehsildar cannot exceed beyond 03 vears in anv Sub-
Division of a District. His tenure as Tehsildar in one District cannot exceed
beyond 05 years under any circumstances.

4. The tenure of a Naib Tehsildar cannot exceed beyond 03 years in any
Sub-Division of a District. His tenure as Naib Tehsildar in one District
cannot exceed beyond 05 years under any circumstances.

5. There-shall be three categories of Districts as given below:-

Sl. No. Category Districts

1. Category - A North, South & South-West

2. Category - B West, Central, North-West & New Delhi

3. Category - C North-East, East, Shahdara, South-East & HQ
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10.

11.

An official shall be considered for posting in any one Category of Districts”
again only after he/she has completed at least one tenure each in the other
two categories. 6. The tenure of officials in the post of Kanungo, Patwari,
Bailiff and Driver in one sub-division shall not exceed for a period of more
than 03 years and shall not exceed a period of 05 years in any District of
one category of District under any circumstances. No official shall again be
posted in a Sub-Division where he/she had served earlier.

The District Magistrates shall transfer the ex-cadre officials of Kanungo,
Patwari, Bailiff and Driver from one Sub-Division to another within a
District to ensure that their stay in one sub-division does not exceed beyond
03 years.

The officials posted in districts manning the cadre posts of LDC, UDC,
Head Clerk, superintendents and Stenographers shall have a maximum
tenure of 03 years in one District. After completion of 03 years, they shall
be transferred to another District.

The tenure of officials posted in Sub Registrar offices against the cadre
posts of LDC, UDC and Head Clerk shall only be for a period not
exceeding 03 years. Thereafter, they shall be posted in another District in
an office other than Sub Registrar office.

No staff shall remain posted in the personal branches/cells for a period
exceeding 03 years in one office and exceeding 05 years during his entire
tenure in Revenue Department. No official shall be posted in a Personal
Branch in diverted capacity basis under any circumstances. The officials
posted in the personal branch in one district shall not be posted in the same
category of personal branch i.e. DM, ADM & SDM as the case may be
on transfer to another district and shall > be posted in a different category
of personal branch on transfer.

Once the transfer orders from one District to another District is issued, the
official shall be relieved, as soon as possible, but not later than 30 days
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12.

14.

15.

16.

17.

18.

from the date of issue of transfer orders. They shall stand relieved after 30
days, if not relieved earlier, and no salary shall be paid to them from the
District for the period of such overstay.

Once the transfer orders are issued from the Services Department, the
officials posted as Suptd./Sub-Registrar/Tehsildar/ Naib Tehsildar shall be
relieved as soon as possible but not later than 30 days from the date of
issue of transfer order. They shall stand relieved after 30 days, if not
relieved earlier, and no salary shall be paid to them from the District for
the period of such overstay. 13. An officer/ official who is otherwise liable
to be transferred as per the policy may not be transferred, if the officer/
official has less than 1 year of service left to superannuate. However, if the
officer requests in writing for his/her transfer as per the transfer policy, he/
she may be considered for transfer as per the policy.

Female employees and Physically Handicapped/Challenged employees may
be posted at a place nearer to their residences as far as possible.

The officials against, whom more than one penalties have been levied, or
who have been issued charge-sheet by a competent authority, shall, noi be
posted in sensitive offices like Sub Registrar-office, SDM Office, Marriage
Registration branch, Caste Certificate Branch and Halka in Revenue
Department or in the District where the incident was reported.

Transfers shall ordinarily be made once in a year, preferably, in the month
of May except on promotion. However the first set of transfer will be
made, as soon as this policy comes into force.

In order to implement the transfer policy effectively, an online Management
Information System (MIS) will be put in place by the Revenue Department.

Notwithstanding the above conditions, the Appointing Authority of Revenue
Department has the discretion to order transfer/ cancel of any employee
at any time from one place to” another in the public interest/functional
necessity.
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This issues with the approval of Dy. Chief Minister-cum-Revenue Minister
and the Services Department, GNCTD and comes into force with immediate
effect.

(Devesh Singh)

Special Secretary (Rev) -cum-
Deputy Commissioner (HQ)

To,

1. The District Magistrates/ Additional District Magistrates/ Sub-Divisional
Magistrates of all Revenue Districts.

2. All Sub-Divisional Magistrates (HQ), Revenue Department, GNCT
of Delhi.

3. Deputy Controller of Accounts (HO), Revenue Department, GNCT
of Delhi.

4.  Sr. System Analyst (HQ), Revenue Department GNCT of Delhi for
uploading the same on the website of the Department & developing
MIS,

Copy forwarded to the following for information:
1. Divisional Commissioner, GNCT of Delhi
(DEVESH SINGH)

Special Secretary (Rev) -cum-
Deputy Commissioner (HQ)9
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HT Igared 81 77| g Wt 3T oF N, “Iel, dId B fhae! WRe
TP §H BIS ITGT B IR ©, Rl S W1 941 &, 93 el |
31<BT BT 81 Y& = | all, b & | Dieiol H BT M &I &l B, b
2| g8 Y 31T oI, oifehd STd IR & 31U BH ol S <goll Bl Th
BT URTOT ST ST, $X€ T8oll dl Udh 3BT dietol UHTIT A
ST | F81 U 2 QT &xdl | 1 UdT gell fh % Igered &l A1sd
T g 3 d MUl JHaRiST & Ut # Al Blg al, fieell TWaR &
Seg e fmT & o A S|al o 81 <1 T8 ot | 31 ST &
AT o B4 9 91 ¥ W RIaTead B §Y (STl Igare deblel |
ToToll ATEd 3R T@hlelid dard 73l Sff 3R 713, S Sgded & 41§
H H3ThT &I ATl ol | SISIY folRgdT &1, “FEl |Igd, SH dl ERiaHl
TS |” 89 Pl "B T o, TR i &, NS Sd 1" N &
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JEAS[E S o | &1 A1 &l & SIdid I9dT SgdTe U@R, Teafd
IMAE B SR T e T, Rrar=ar &R e ar | 3 99 |1 82 3
|4, ¥ 91 @1 & P 3R Al g8 I WHR, HAM I HH IR & ¢ |
EART 39 91 & DS RO 8T o7 | 9E, Rreiura w@af ax Rar? wwer
AT, TRBR 3R PIg YHINA B I8l &, S8/ goic AT 81, IBi
P} fear | JIfps S IR HEH §F T MY, 3d §HT BT, "I I
21 AT uar T, ST 8 T8l 8 1 SHIE oF—o ¥ g—eTs 9T o
Y | Fiifds Yool ATEq 3R ST I 98 U & 3R SIS &I a1 ™
HI AT qANT 2 | ToTdhd o1 By T Hed 2. § ol & SIS o
dIe 31 oie SdetHe o, 3¢ U fefiamd sierTsSl Si<ilcge™a UIac
SeR 37 el | Sl el Aetra Uract AT &1 & xal ¢ | af 3R
31T faeel % F S fSFasT § 91a & 2T ©, a1 faeell H 3R qof I
BIaT 3R a7 ficell WRBR & STHIF B, & foF # giR &_T <, 3%
AT o, I9T U b feurcied & oM o § | dr ¥ gdfely g
I U ¥R & offdhT Ul I5g 1 gaRel A8l 8 &l fdeell @ Ud 3
areR &I, faeell & Ud M MEH BT T JHAA 8l 3T &, H oArgr—a
IHU L ST =18 V8T §, AU Hebed UK B U Usel | 8 BOlR
2, 39 U9 98d AR S g B, 3R SRR S &
S BIC &I, Gd S <@ olfdh 391 ST U Algedl Felliid g
@ forg HoRI Hel W o B, “Si, eroll 89 & Jel W | ar fer o
T S b RIBRd B <1 BERA A, 9 o1 i S 181 8 | 59 Sqa
PIg A 8 A8l g d IABI AW B 1 o JBI u? Rerd ax 4,
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"HIEd 980 IR ©, Alscdl delliid H | "<l Sfl, S &1 ol |
W Aged Felid gl §8 PR I8 BT | 37l 9gd AR 3Msued
YR PR T8 © | 37U MMSUTH & Ug GoH X QU F1? 3R Ageell
Tl H WY TR o, “Sifg &7 @l [ IR Alged dell=d BT Arotde
BhHa B AHAe I bl ooq A | R wxar off | fhR wrsa @
% 96 U R R Algedl Fellfed & Uolde dI U dRaM & foIg,
AT M g™ & fory M ot 7 e=AT &, ST & d9 39
Urolde ¥ 31T 981 T8f I Uololl 819 I dex fAdhd & ImaT | § 3 &g
RET & fh 3R 3ITST YUl I BI4T, A1 Uetoll AIgd & U dl BIsel Sff
DI SRR 1 el o7 | 31T facetl Bl il 8% WRPR, TR FAl 3R Sl
A pis AfReR I, 91 T TRD A1 PR <4, Higedd] Fellf=d 37Tl
g9 TS BT | 3MTST BOIR HIged dell<id IR QI ATed, I ATl d1g
A 987 99 U & S99 O fhadl B B W& 2 39?164 B DB NE
2, IR HIgeell el BIH PR T 6 FE... U AT & 3fav—3fex
TR YUT I Il |

el ARG, B ARl o d9re W8 § ufedd Rl #,
IRERTST =1 MU I Wd TR & ARSI orar 7 8, & Ageal
H, Aded.. BIC 9 BIC Algee! H ¥l 3R RSN & A A% Ugel M
IR a1 & B 8, St ARI—FABRI b & o1y, I HRAT bt &
forg, ARMEET orrar <1 HH | HH TdT O I ST |7 319 U |
IR BB oId] X8 & IRl o', fSoell WRGR A, THUAU I fAeTd o |
A9 ®El, SN WRGR W oI Ahdl ® I ATl 99 PEl, Sh, &
ARNE I ar S |7 89 dofe Y 39 foam, s faum= |9 5 9ol ue
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A PR AT | RBR 7 BB TWhe+1l XD T A IR TS FEIR—IER
3 el AT, "9 AR TR Y6 R &I, ARSYY A d1d BRI, T8l
ST P R QT | I 3MATS HAT o, T I(ATE Bl DI oI &1 Il
=], TR o, faeelt § RIS o Y 1 U A1 ¥ WRBR UlYerR
BT QY | SR, H8 TRE & Pl 9 H gD AU ST AT o §Y &,
T ) U STV | 379 AT TRBR & IiTERTgS ARSI ST IRT TR |
Al 980 AT b TN J FADI| By IR D PIol gl H & B 3 |
IR Ry safery Ag1 X ST X2 b 31 3meH) &1 IRGR BT Bl
GTeR & AT 8, Ifed 3G WY A o 2 2 fF ofR g faeen
H A 91 W W ARl & @ W, JAIRS<YUS & dHed U
GRAEET & TV 1 S9d 1€ §996 P -dl 3R B g9P JTT—3T
AT BTel BRAM PR gY g ST I ARSI # | a1 G Tefol!
AEd 1 b AR ARl ST 981 91 & o Ared THaidl qargr
&9 ATl a7 THT 999 & fory S ot & ST faam, TeidY &7 Adotd
RIEATE o Ui | SIRS&RUS dd Pl THSITH I RMARH ol gl
379 AN AT dTel 9T ¥ | H G V& §,.. 3RAR H g V&T off ¥ |

dr # P =78 8T § el HRlqd, 3R 31 faeetl ot Irod BIaT
AR bg © o Y B MY BT | TS T AT L 8, S
Fiifdh Yool e & U UfaR < IE@T 2 | &R Il | Ualoll 189 & a1
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UiqR  IT & 3R TeToil BT BTH... TeToll bl UhaTH &1F I © fb ool
&I T §S RDR B BT BT b1 DY ¢ | YeToll & U IR PIs B
T2 T | e 99 A1 &1 sfier Somax <@ ofifore | fieelt @ g0
T8 IR MR HB Ufedd FoIC H BM R @I 8, IFDT G
2| S AR B GARN B, I IHAR] BT JATHR D TEHMT B, qH
HTH HI TR T B

ar ¥ facell AT & USRI &7 79T ST | faeel § 9997 € ufeaid
SIS Bl 89 99 dTed 8, Ufeddd Sigare 9¢ | fieel & aNli & <o
P I I focel AgT 99 W) 2| 319 I foxmar fohd= &1, 3 Rcel &
TN g8 TR BT TT AT A1RY | il §5 TRABR & U J UfaR B
Y & a1 WAR T IR F& & B o g arfe afeas
SiAUIE RRed @1 gerdl {1 S 9 | T BRI &F S8 Jel #§ gor T
UG BN | lf 181, faeell HST &1 s 91 o1l & I 8N S9H o
T f&ar T | N 8% WRBR & AT B & dlag)@, IR—dR AT BRA
& qrac[e Hgl &1 - ge1 e ar | el ardl & R 9157 ST
e am | o el W gul I grar dr fel 1 fesd \iET ot o
feeell # ALY &1 fbvrar g1 < | F&f | Pl sy @l $Als Sad © |
& ORI TSI UfeR 7 | gof 5 s9fery & faeetl & &Rl & o dfer
31 Y T ST T 85 TRBR DI HLT BT [BR1AT 981 ¥ U b |
ITDT FAT §S IRBR D (ol T H B BR T | A RIIRET
BRIGT 95 g T difd qRa faeell gferd 9 ST 3fSTg, "Fei—Ta),
TN feeeh gfer @1 dmherae 81 SIQm | qrel jreat 7 o gfers &




RPN Fhed (FaH—90) 354 06 ST, 2018

HEANT & o0 9gd AR &l F1 & ARDR... DM PR & | Hifd gferq
PR Sl TUS 3ifex A iy RIaRET db | offh Slg Si—oid IS9P
3T 3R WReTet Te1 99T 81 3179, IRT gfaaRisr, I BRiS a9l &1 8iR
Heg ARl & I | Afell GReT T 991 Bl U YA I ol ol |
IR % ey Bt o) 3 T Fifds el gferd a1 wred, g
T WWHR & ST H &1 AR, MY DA Al GRel & IR H 91 o
Ahd 8P "R TR IR Ahd I3 "RIfB gUT 5T TG B IFR T
g BIAT 31 el @ & foumawr # faeell & dH—aH # Sl
AT FREAT A BT TART fhar 77 o1, a1 g ORE A Sidic &1 gl
BIaT | oifdh 81 o e o w®iifs gof w1 =8 ® faeel | s
=T o IR S & HW TSP [ddl a fhar o, dR—IR IRe
=R B ART ST 2 | I 3 &, IMMa 2 b el = &1 &x
IS ARAAT B R W Yged G, Brgde IR W, IHDT AT I
AT d1€, T W1l d18, 3 g9 $g, TS Y IS ke | 379 9NN J&f
A" 3G TH AN AR DT G AT8d © | 37 FH HRYCI TR 37137] |
ifhd TR S8 el T8, 319 89 Jre drrulcer AT 8l o <3 | 89
TR AT BT PIS... AT T a1 JAEH UT 8T ® AfhT 5d 8H dad
g, "VIEd, SAD! IS < I, DI UG T G ¢ |7 By <@, e,
S S| R 31 feell % qul I3 BT ol faeell & 8oIRI INE TreR
e P UNATHC BT U B | A Tololl A8 bl ST TS BT Bl IMfABN
T fAeTdT SH®T | I ad—a1d H Yeloll AT8d ST 31T < € |
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IHATRTSS PIAI... fdcell TRAR 7 TRAR g9 & oI Jel
6 IER—IITR JARATIRTSS DIAFIST DI WERISOIRM B oIy U FIHT
e ITa=HE 31T SREAT BT STl o1, 37edel Helad | T ATl did Y,
ar orfl T HAST # B | 91 IRT IRBR DI ARI BT STeRd TS
B 8 Y 3R 3N faeel gut Irog BT a1 SrsifeiRISSl Bicms
BT W[eR P BT AT FIHT 3T T el H 37T AT BIT 31K SATIRTSS
PIAIIST BT ERIGOTe BT B YH & AT BT | TRBR T & A
HEM & 3fER—3MER JRTARTSS IS DI W[ERISS B BT SIHCH
39 WRBR o FATHR UolT AT Hed Tdie & Ui | Jgol TaHe &l Bl
S B T8I 2 IR B T el AfRY | Age TaeHe Bl qR Q9T Bl
TP g€ I W QL. gd TaHHe & U HIIS H I G 8 8 A
AHAT & | H B 31 B b < & 36T Saduic A Rer & o o
ST G BT % a1 FRIet aRT &) A7 e St @) A1 fay ot e
P SENY g off B g @ fedl Agear @ sieRTgS /
IHATARTSS BT B89 IR 01 o9 & forv S99 ug 99 af 817
ar T BT S AR &, 9 U H I & SaaIHC & a9 B B
TRV | IFATIRTSST Dlchi=l T T Adcld 89 § T IR RN B faem==gar
H ®El 9 Fel BIc. [fia & # g, el § 8, 99 # g | Iois AraH
S @ fauaT # 2| ©d AR RIS BicFSt & | AT &
SR T A AR @ R seiRIsS B ¥ Tell #. S
JTARTSST BRA BT, I BT Dl ARG DR Bl T HH <A &
3ET St fAfex @ X # i B anfeue? s9H a1 sHfiRge
hel § | PEr BN SHD U FHI? F AT VH 8, O ATell @eol &7
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g9 BT B §F WIFHA Sff Bl & & | Adedd... dfdb I dAlbad di
A= &I 0% GM 2| H A A RIS & ATell Fsol Sl H
B B fhel # fidl el # AraR ST &1 731, ar AR 31 HRe
BT BTH YIEHAT Sif Bl < a7 90| & © fear 9w 987 wem=sa,
TETHAT € | 31T Saeic fAffver, I e oA Saauie fMfer 2|
SHBT B < B RN BT AT bRt BF1 ARy, Aduie f[aar
BT AMRY | S9hT T @ WIS 99T AMRY TR ¥ H TNIDBRUT BT BT,
I dBHRUT BT B hal dos oS U WSl Bl SThY, ITH I TRBRI
P g BIAT BT ARV | SAlbod TTd-He &I Agg HeAl, BIFT ATRT |
SHPBT B I B ST 6 a1 77 &1, I o b Fel g1 F T+ Ao
hel & I T B A H wel & | o 9§ F |, SEl A A e
L., R ST < 81 & | ST 9D dacl HI Siexd 2 | I J9d &
g faors T S @ faumar # e W # el w7 3
HaGaTel BRINTHT Pl 39 BIAT 8, BIS AlSell R S & AT /O
geHT Hedl 8 | S SRR SiTax 8/ fMAfAReR U S fea gahrscdfercl
@, A G T 2D e AR & Uy H ga
... B D IRGUAT # o Ahd & b a1 Aol & fhefl Aigear #
fell Jrarciic # 8 dTel Haygardl s ad &I &I & ol | |9a
g T8l B, Y B IHhdT 27 W b B AR B TR 9 odaw
HIGAR] TP B I8 AN FHRT § | TaRIeTda DI THT &, SUATe
DI FARI T, ATddbdIa &I TART & | AITATE I ofdr ARIRITE ddb
T BRIST S9@ U H B | fdeell gfer @1 Tarecdierc! a1 W1 39
AWl # o facell & fo B 1 7ol § 89 arell foxdl Afder & arer
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TH g1 1 e U B AfRer ded d5H o, $ 8 dhdr § A7
A AT IR 2| S B aTell a1 ® | WA Bl W 3y B fAfteR
I ]FL, a1 At ST Shfdea & BN fF a1 fieen gfo & a1 o
BIC—BIC Hed € IP] UhIScdel B of | 99 dr 2 AfAex 291 &1
2 AR 2 918 @S | Bis hIgH &1 Nel 81 9], I8 feool § I
UAT 1A BT VET B, BIg RIS Xbe 1 R I8l 8 | W AR
1 9gd SRS a7l 8, B9 SO 1 I8 P 8, ar df o9 1 gl
g ifhe fhll mR fagR #, f6xi) 7Tl & 89 arell o9 WIRAT & "e
TR PTs AN, T ThlScdfore! fhad ufd 8 i 89 faffey & ufa 21
gferd & g U1 W& 7, AR TR wE IeH? B e @
SRR HRIMT? B OINAT 3MMEH! AT, IR! 8 fAfRer & Uy # e
H ofaR HUHEAR] dF, BTG ¥ Ah? SIRGS ddh dAH o T
ARG & | O AT @ "o iR § .. iR a9, g e s
TE IR W W 3R 3T el # fieell & 2 fafer &y # 3
3IHR BIAT, 3R AT faeetl Yo 57 BT 31R faeel Bl 519 gur 157
1 fo=r S @ fieell & 8M MARe & U H 3 SieR {1 avE
¥ BT ARy SR BN 91 S9e ufd. R gferd a8l @ died
THISeael B | 98T R BW fAffRex @1 oy fieel & U wad € |
31 31T MSTaraTe & 2 fAfFReR @ ge dad © | sl Misarere |
BN arell fBRl Te T ¥ e # 99 g B MR @1 v @R
Ahd 8| W MRTAEE § B9 arell fdll et & forw g <o & 8
fAfRER 31 gdea T8l FRd & A1° R MRmER | a1 fharier )
3= fagR # 8 drell g1 & oy &9 8M MR &1 & adsa o
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o 3R B9 fAfer & 9T el ¥ 9Eg 3 ST A e H 8
TSIS ¢ |

e HEICY, 'SR WU 3 9T ¥ g bl fb 93, feeen #
RTe 1 ARI 81 RET & | R U 89 AN YR &d G4 A BIH B W8
21 BAR ds Al e wfharert I e, 9 A wed & oy |
T AT BT gH ared WY fohar, e S 1 f$ferark o1 & forw |
JIREIBMTS T I g ARGl SKIATS [T, Y ARRAT DI FBISCaT
M @ oy | S99 31Ol U @d! |9Hel ® b e Wifhar o a
PRAT & AT SADT DY BT ST hdT = | b dRe I Tsafedt Bl & |
3 bl B B o0 'SR WU fSfeTam] it e & ThIH of & 31T |
TSN, ATEd o S9HT WY b AT | 91, "=l S, J dr Al 87 Al |
Y @ B B 27 T fReel Iof 50 gar o R gad 3
ST T o, VD Th HEH | & Fel B 3TaR Irex faoell
T AT SR T Ry g 1 T B | W SR e e aife
Affhde.. 3ifh Y= feurdic’ 9gq IR V9 39T € e Ay,
g IS B, 3N 9Tl Al U Ofd WRPR + J FaReqT NI R big-ic
J U R Ao B e # Alfhde gam @1 M focel #
BIC—BIC S A €, Ta-He B, a1 SR WU U ™ &7 B IRBR
s I8 9 BT fh ARTF @ SR W Afds el 9@ S9! | ar e,
ST, ATE9 & U HISA IS, AT Uololl. A8d ° 9T 31T dd woll Sl
g3l I © fob fhdl A1 e ue 93 gU Al & IR I 39 dh
HT W A H, § UFBR A1 2T g ATST 980 719 BT Ugel W oxgdl
el §| 34 AP DI HEN+e g R 43 gU bl Al gRI B B
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BT AG- & 9 # A1 T, A9 ERIRUE dd off | e ERIRUG
... dTet, ATEd TR 1Y 'SR WY fSferasy 3ifts AfdRIsT R | Aaetd
U AMeH 3R ATHS <9 B8R ST o S99 df Isdi U ofthd d¢
ST, 399 Uiege 9¢ ST | Adeld... 39 3T &1 anrg | fra=
W FRIIBA RATY B FR V8| ©, 3AUYDI BIF A ol &I, MEH TR
Y 3171 2 | 3MUD! 9 A9 BIs 3R oIFT 8, T8l A9 8; 50 B9IR I
Tl A AT o1 B 9 ot e BR U o & B RSP of Sl B |
3Mud! fseT fferady dxar &1, eR ¥ 37 WIem g1 o9 #9 dar &
Ared, oo fferady off 81 Sl 7| a1 Far, “fUsa Se-dls Jgl 8l
Ghd | Afefhde dr S-S 8l Idhdl & | Id H a7 Jois Tdd off
& A1 H, Il SAD! [9u= F91 H | IR I |l BT SrTareT
S A @ B3 ANl BT SER ©, SRgae AafSRge @1, a8 U 3R &3
[T 8T AT o 9T & | 8% SHaR & A1 Selldd 96 §U 8 JIR 39
qTell T DI B; MU Olg 3T<X 1Y, oidl W g & o & 37U, IR
Rasfrar 9 o, IR & U ddi—ofdl ofre e a7 987 | MU,
PRa 27 Afcfhde geaE 21

gIeY 907 & HicY Iigfdhel U, of off S@Y, a7 g=7ay <1 2| d 500
I B | B 500 TYY P Re¥ad dT 200 TIY &I Read o7 e &
for 19 SR WU feferad) it AfdRisT &1 wureTel 9T @ Yet.oi.
e o del, “BR U fSNdR A dRaEn, del df ofthd §¢ SO,
UIe 9§ SITQIT 389 | dRWH & 8F 3 [hdd U@ 9T ©
IR fraer e dedr B, fhaa! gaf i & ¢fhe ggdr 2, I 91 fewar
2 | 3R 1ot facel Ul T 81T T 31d b o A ARY ol AF & 18
Il |
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3T WRlGy, gAR 9 fdurae aiforat &1 59 e # orgWa R
fop... 3R s Uet 3R fauer ST &... wifh 89 919 B &, AdDHT T
3 a B fh o feell oot ol o9 grar o 9gd AR \dd U
QETER0T 2, 980 IR 3RO 2 aM & foy, R 39 W H ¢ W
ITEROT B [ WY S 98 B9 99 A @ i H @ aR =1t gat §
fh eFR faeel et gof w1 B a1 e wu 4 SRIY # y=ER
&1 1 <@ 2| fieel gfors Saar Afed a9 S |ahdT 2| Al
I ST AT B, SAd Ared U AT Tal &7 O ddbdl © b <9 B
RIS SR T & SR &1 s fhar S wehdn © | g
&I ST # ATl Ta=He ST g8f B, 96! T Ta-Hed & dalf
gferd 0% 9 of @ & e @ ufad 2| g & Rt o gifia
PN 8, 97 D] TSl of B, b Aex Taie & soac f aifda
7 BT 3R AN & el § 59 TN g8 T ARDR B X Al T ARBR
BT A1 O] TRBR A TR MY, IHDT ST |l B qIerd 7 8l | SHBI
Hied SACTS § SIS dgd.. ¥ o T R H 2| 399 89 dAig
Tehd ¢ | 3UAT AT Hieol g Fehdl © | olfdheT 37T STvd 31 TSl ©
fb g9 I dfsel 9917 | safery & 39 AT & A9 9 Y U9 Aed |
RG] ARl & IR WA & AgH ¥ dvs WRBR Pl WolHT aredl o |
g WRBR BT VU IR b5 GNPR 59U AR Hx | § 319 IRdg ugdr

&

Keeping in view the aspirations of the people of Delhi for a better quality
of life commensurate with their contribution to the economy;

Also keeping in view the fact that the multiplicity of agencies have
created obstacles in the all round development and progress of Delhi as a
world class city;
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Observing with concern that vested interests with no accountability
have manipulated and corrupted the existing system of governance which
was guaranteed by the Constitution for the people of Delhi;

Also noting that all the major political parties have supported the idea
of full statehood to Delhi in their respective manifestoes;

This House resolves that the National Capital Territory of Delhi should

be granted full statehood immediately.”

Ekkuuh; v/ ;{k e/ AT e @t H 9T of Fahd § | 8T AR
TRETST ST |

Jh BKjHk Hkj e sremer ST, a5 98d gware s o s 9=
H 91 =l W ART & BT Al AT | e Sil, 59 w4y R S,
AR Y 4= HA1 I 9a1 2 o & fIeel a7 qul 5 &7 g5t fvet, 3
e Sl & A § 9R IR faoi= [« S Br <xg ET o7 3R H Y
<G 18 Y87 AT b al Bf PR We € AT AT PR I €| 91 7 &f IR ©
o, F A BR B J b {O BN U X8 o U 3R 7Y RyArfea
ST S 980 9R SNV Iy 6 gEfon S § U I @l g,
Sould el | 9Tl STeY! & T faeell &l 91! AT & TR Soold
feT | fhR 39 AT {6 39 oTex 89 fhad! Bivad B &F BIF BN
HIaF HAT T TAT & b SHD! YOI 9T BT Gl et | ol T ar
3 Rapfs 7 o ol Uset 64 AT A Yof 159 &7 ol el & forg
ANT B B 64 BT 62 B AHal © Hifh 1956 H o4 ool & IR
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faem T g w4 T8 off 99 9 TP} 39 db faeell b 3N
AISTAT TSR WR U 1 IR fieell & wR U Y fdeell & forg gul 39
BT SOl AT BT & | ¥ 37 Rapfs... D, A= Sl 7 Wl B3 S8 el
T | B 7 107 AR # IR IR Bel § & el &1 guf s @
ST fHet | ATSTaT & Al g1 Tl & T 0 &1 gt R i o, g
¥ facell d@ & WA ot | faeel § $97a STaT =1aT 83l &xd o, ST 1
AT 91 H S TR oldd ddb Y A1 1 ATl rsaroll 8, 4.
. ARIAT Sil I, Had olel R 8, I 9 &l a1 o, R faeell
H AZMIfoIed BISRIT I YAl IS Yo Bl 3R TG o T
RIS BT YRR BT AT TG USel B g1 [aoel] bl gof IS Bl
ot feem= @) & @ | g1 e S & AT a1 B Y I ofte]
AT BT ot el @l quf I e & e @Ts.. a a1 3TelT
2 g2 oaq g B ) @ oft, TR ool &1 df Ut @rs off 58l |

3TEeT M, 1952 & I} faoal H Ugell IR fqum |wr &1 | oI
R IR 99 W 91 o Ww I @ fReell & 3ex W T =T Ta-He
amg, g & ang | Y. 78H UHrE off &, a1 fieel & U=l qXF HAY 9
3R U 917 S I IGARI B TR JGAR IMAT Hxent ot b o1 =,
SEA YHTeT il 8, a7 feell & ST 8 ©, 91 ART %8 § 3R S aad &
ST geTe H3 Ul AR ol 8% 3R 9 g & ol I8 HAl ol
MA= oo U ST @l 989 UHIY F a9 T8l o | I SFgHCS
Bae g 3R % T 9890 oels & Toid U AfdTd TSls & dold
Q1 ST SR @ AT S8 @ dotd T ol QN fdeel BT 3T g1
QIAATST ST Tl fh 1955 # S &7 IRBR H TEIT=HAT St Bl iR




WHRI Hhed (Fra+—90) 363 16 %3, 1940 (TTh)

B A ReR BT U1 & & o fh I AR Bl SATeT WNIAH &R 8 ol
1955 H SR SRIBT factarn 73T | faeell & ugel Jea@l & A1y 1955
T AT B TS, ool & T ST ATSATHT 3T 81 J8T =, I 3T I
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